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RESULT OF ELECTION TO COM-
MITTEES 

MR. CHAIRMAN: The following Members 
being the only candidates nominated for 
election to the body respectively shown 
against each, I hereby declare them duly 
elected to be members of the said Committee: 
— 

(1) Shri Jai Narain Vyas    The    National 
Food and Agri-
culture Orga-
nisation Liai-
son Committee. 

(2) Shri T.S.  Avinashi-    All- India   Ins- 
lingam Chettiar        .      titute   of  Me 
dical  Sciences. 

(3) Shri R.P.N.Sinha    .    Advisory  Coun- 
cil of the Delhi 
Development 
Authoity. 

MOTION RE REPORT OF THE UNI-
VERSITY   GRANTS   COMMISSION— 
continued. 

SHRI T. S. AVINASHILINGAM 
CHETTIAR (Madras); Mr. Chairman, Sir, the 
University Grants Commission, which is 
administering the universities, is a very 
important body in the present national set-up. 
Sir, when the University Grants Commission 
was set up, it was made absolutely clear that 
to a large extent it will be on the model of the 
University Grants Committee in the United 
Kingdom. In the United Kingdom, Mr. 
Chairman, the University Grants Committee is 
a sub-committee of the Treasury and has no 
connection with the Ministry of Education. Its 
permanent paid staff is small, consisting of a 
chairman, a secretary, an assistant secretary 
and a few clerical assistants. The members, 
other than the chairman and the secretary, are 
honorary workers. 

Further, Sir, the Committee observes: 

"It has been the British tradition to keep 
the university field clear of all political 
controversy, and the British Parliament 
votes large sums for the universities 
without demanding a share in the control of 
their expenditure." 

Here, Sir, while I have great respect for the 
present Chairman of the University Grants 
Commission, I would like to point out to this 
House that the recent statements that have 
been emanating from the Chairman of the 
U.G.C. are not consistent with his position as 
the Chairman of the University Grants 
Commission. 

Sir, while I welcome these statements—if 
the intention of the statements is to clear up the 
public atmosphere and I may be with him in his 
trying to do that—I am sorry that a man of his 
stature should identify himself with statements 
that may be for or against any political party. I 
am sorry that his statements are not consistent 
with his position, as the Chairman of the 
University Grants Commission. Sir, I want him 
to be respected in the country as a whole— by 
all the universities and by all the governments. 
This position is discreetly maintained by the 
Chairman of the University Grants Committee 
of the U.K.; he is not a politician; he has no 
opinions to offer on political matters. He looks 
to the academic side of the universities, to the 
improvement of the standards of the 
universities and commands the confidence of 
all the political parties. 

Sir, the references that I gave you from the 
book "Universities in Britain" by S. R. 
Dongerkery make it abundantly clear that the 
Chairman of the University Grants 
Commission should not be a figure of 
controversy, that his statements should not be 
matters of controversy and that. I believe, Mr. 
Chairman, it will also be in the interest of 
higher education in this country if the 
Chairman of the University Grants    
Commission,    whatever    his 
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.personal opinions may be, puts a ban on 
himself a self-restraint on himself, so that he 
does not make statements pertaining to any 
particular political party. I would not like the 
Chairman of the University Grants 
Commission to make such statements. 

Sir, in this matter there is another point that 
is open for discussion. Sir, what is the position 
of the Chairman of the University Grants 
Commission? 

SHRI B. K. P. SINHA (Bihar): He assails 
corruption. He does not express  any  political  
opinion. 

SHRI T. S. AVINASHILINGAM 
CHETTIAR; The statements about political 
parties are political opinions. 

Sir, I would like to refer to subsection (3) of 
section 5 of the University Grants Commission 
Act of 1956. '.It says: 

"The Central Government shall nominate 
a member of the Commission, not being an 
officer of the the Central Government or of 
any State Government, to be the Chairman 
thereof." 

May I know, Sir, what the position 
of the Chairman of the University 
•Grants Commission is? Is he an 
official or is he a non-official? Men 
tion is made in sub-section (3) of 
section 5 of the Act that:  

"The Central Government shall 
nominate a member of the Com 
mission, not being an officer of the 
Central Government ................. " 

That does not, In my opinion, mean ' that 
the Chairman of the   University Grants 
Commission is a non-official. 

Sir, when appointments are made by 
a government, such   persons   must be 
-considered as officials and that    they 
- should not stand for any legislature or 
tor Parliament. 

SHRI JASWANT SINGH (Rajasthan) ; Sir, 
I would like to know on which political party 
Mr. Deshmukh has expressed himself? 

SHRI T. S. AVINASHILINGAM 
CHETTIAR: He has made statements 
pertaining to corruption in various State 
Governments. 

SHRI JASWANT SINGH: You consider 
views on corruption as political views. 

SHRI T. S. AVINASHILINGAM 
CHETTIAR: Sir, it is not proper for academic 
persons to be party to statements blaming any 
political party or pointing out any wrong 
about any political party. I think they should 
keep themselves above party levels. I do think 
that the respect of the Chairman of the 
University Grants Commission will be 
enhanced if he keeps away from the din of 
these talks. 

Sir, I was referring to sub-section 3 of 
section 5 of the University Grants 
Commission Act. The fact that a non-official, 
not being an officer of a government, should 
be appointed as the Chairman of the 
Commission, does not mean that after 
assuming the chairmanship of the 
Commission he is not an official. Sir, he is 
appointed by the Government of India and he 
carries with it a big amount of honorarium or 
emoluments, if I may say so. I think that the 
office of the Chairman of the University 
Grants Commission, whatever may be the 
legal interpretation of it—if necessary the 
Government of India may refer the question 
for legal interpretation—should carry with it a 
dignity which will command respect from all 
political parties irrespective of their political 
opinion and from universities. Therefore, Sir, 
I would ask the Ministry of Education to set 
up healthy conventions. Certainly, on the one 
hand conventions are very good but in this 
country many times it takes a long time for 
right type of conventions to grow. 
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A proper convention should be that the 
Chairman of the University Grants 
Commission should keep himself away from 
expressing his opinion on political parties so 
long as he keeps that office. That would be in 
the interest of better administration, in the in-
terest of better status and greater respect of 
the University Grants Commission. 

SHRI DAHYABHAI V. PATEL (Bombay): 
Is it not in the interest of better 
administration if you inquire into the cases of 
corruption? 

SHRI T. S. AVINASHILINGAM 
CHETTIAR; I have no objection to Mr. Patel 
shouting but have objection to somebody in 
that position saying such things. 

Sir, Now I come to another matter • which 
was mentioned by the Education Minister. He 
wanted other Ministries to consult the 
Commission before making grants. Sir, cases 
have come to my notice where certain 
Ministries wanted the Commission to consider 
the feasibility of having certain courses in 
which they were deeply interested as 
employers. I am sorry to inform you—I can 
give the particular information, if necessary—
that the 'Commission did not entertain the 
request in the proper spirit. In fact, it was not 
welcomed. I would like to warn here that co-
operation means cooperation from both sides. 
There must also be co-operation on the part of 
the Commission to meet 'the needs of the 
Ministries and an anxiety on their part to share 
the -opinions of the various Ministries con-
cerned in framing their academic courses. 
When that co-operation is not forthcoming on 
the part of the Commission, it is humanly 
impossible for the Ministries to be anxious to 
cooperate with the Commission. It is for the 
Education Ministry to see that the 
Commission adopts a proper attitude. They 
should welcome the suggestion, the ideas and 
the opinions, ^-whatever it is, of other 
Ministries. 

12 NOON 
Let me come to the other points which 

have been raised. There is one matter about 
which I am very anxious for a discussion 
namely, regarding the medium of 
instruction. We have been talking about the 
medium of instruction as we have been 
talking about university reforms, for many 
years. The report which you had the honour 
to present, Mr. Chairman, mentioned this 
matter of medium of instruction. 

[MR. DEPUTY CHAIRMAN in the Chair] 

I would like to quote here what other 
eminent people have said. Many times it has 
been told that it is more an academician's 
question and that other people should not 
interfere. Not only that but it is said that so 
long as the teachers themselves are pre-'/ 
pared to say that they are able to ' teach, there 
should be no change in the medium of 
instruction. In this there are vested interests as 
in others. Today there is a set of people who 
are at the helm of affairs and who may not be 
able to express themselves through the 
medium of the regional language. But that 
should not mean that we should not have it. 
Let me read a few lines from Gandhiji about 
medium of instruction  

"The foreign medium has caused 
brain fag, put an undue strain upon 
the nerves of our children, made 
them crammers and imitators, unfit 
ted them for original work and 
thought, and disabled them for fil 
trating their learning to the family 
or the masses ______The foreign me 
dium has prevented the growth of 
our vernaculars." 

These are not denied. Let me quote v/hat he 
has said about an academician's duty in this 
matter: 

"In my opinion this is not a question to 
be decided by academicians. They cannot 
decide through what language the boys 
and girls of a place are to be educated. 
That question is already decided for them 
in 
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every free country. Nor can they decide the 
subjects to be taught. That depends upon 
the wants of the country to which they 
belong. Their is the privilege of enforcing 
the nation's will in the best manner possi-
ble." 

Gandhiji was not against the English 
language. He goes on to say that he was not 
against the English language. 

He says; 

"I must not be understood to decry 
English or its noble literature. The columns 
of the HARIJAN are sufficient evidence of 
my love of English." 

He goes on to say that we must study the 
English language. But to say that we must 
study English is one thing and to say that we 
must wait till eternity for the medium of 
instruction to be changed is another thing. 

We have got in this Report the steps taken 
by the University Grants Commission.   It 
says: 

"With a few exceptions the majority of 
university people agree with our view that 
the change from English to an Indian 
language should only be brought about 
gradually and after careful preparation. But 
the difficulty is about this preparation itself. 
It would appear that the rate at which 
reading material at the university level is 
prepared in India is so slow that, left to its 
natural course, this preparation will never 
be completed." 

This is the report of the Commission. I 
remember, in the Central Assembly days, 
when we were in the Central Assembly, when 
a question was asked as to when there would 
be complete Indianisation of the Army, the 
then Secretary. Mr. Tottenham, replied that 
even a congenital idiot would see that it 
would never be done, because the rate at 
which   they   were   going 

about it was so slow    that it    would; never 
be done . . . 

(Interruptions.) 

THE MINISTER OF SCIENTIFIC RE-
SEARCH AND CULTURAL AFFAIRS: (SHRI 
HUMAYUN KABIR) : How do you know that it 
will never be done? 

SHRI T. S. AVINASHILINGAM 
CHETTIAR; Because I know your Vice-
Chancellors whose opinions are being 
expressed here, because T know the people 
when you say that unless the last teacher is 
convinced that the medium of instruction 
should be an Indian language, it should never 
be introduced. I sense danger there. I think the 
amendment, that I have given notice of, is not 
very revolutionary. The only thing is that the-
steps that are being taken by them are not 
sufficient. They must be greater and they must 
be pursued with greater vigour. Let me tell you 
that if the-standards of education in this 
country, and of knowledge are to be raised, 
you cannot today do it by continuing 
uoiporjsut jo mnipaui aqj SB qsqgug because, 
rightly or wrongly, a tempo has come all over 
the country that the standard of English is 
going down and unless you produce all the 
literature that is necessary in our own languag-
es, the standard of knowledge in this country 
will terribly go down. One of our friends went 
to Australia recently He was surprised to find 
there that even a III Form boy who was 
studying there read books which he studied in 
his M.Sc. (Agriculture) here. Why? It is 
because the literature is produced in their 
language. Today we have none. We have no 
literature and we do not want to produce it 
because we want to cling to the English 
medium and unless this medium of instruction 
is changed, we will not be able to produce that 
amount of literature which will be needed by 
the millions of our country. 

MR. DEPUTY CHAIRMAN: It is time. You 
have taken 17 minutes and there are 18 more 
Members. 
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CHETTIAR: I will just finish. With regard to 
improvement of standards, that is the object 
with which this Commission was appointed. I 
must say that so many colleges have improved 
their material, equipments and buildings and 
that the general standards have been improved. 
But I must also say that the standards of the 
universities differ from each other so 
tremendously that in our own country, some 
universities do not recognise the M. sc. degree 
of others. The objective with which the U. G. 
C. was started, was that these standards must 
be raised and perhaps it is 100 soon to expect 
that within three years they can face a colossal 
problem like that but that is the problem raised 
which w° have to face, namely, the raising '-. 
the standard of the universities •'nd of the 
standard of instruction in our univer- . sities. I 
do not like to say very much more but I would 
only say this. When the U. G. C. Bill was being 
discussed in thig House and when we discussed 
it in the Select Committee at Poona, we had a 
great misgiving that help might be given only 
to universities without any help being given to 
the affiliated colleges that were doing useful 
work. I must congratulate the Commission on 
having found a way out through section 2 (f) 
and for coming forward to help many of these 
colleges. Out of 700 colleges, about 260 
colleges have been receiving them but that 
itself is a very big number and I hope in time to 
come all the affiliated colleges, which are the 
mainstay of the educational system of our 
country, will ■get considerable help. Thank 
you. 

SHRI LOKANATH MISRA (Orissa); Mr. 
Deputy Chairman, Sir, I am really thankful to 
you for having given me the opportunity to 
speak on such an important matter like the 
report of the U. G. C. I have gone through the 
report and have felt tempted to speak a few 
words on it. The latter part of the report has 
been quite satisfactory. It has been a good 
balance-sheet of their activities on 
development but the 

first part does not seem to be very attractive. 
In the first part, the Commission has 
mentioned that new universities should not be 
allowed to be established. Of course, there 
have been some universities in India, not 
many, and \.e need more of them, because in 
another place of the report, it has been 
mentioned that the student population is 
gradually increasing. It will naturally increase 
because there has been an increase in the 
population. With the increase in population, 
the increase in the number of students must be 
there. It is just like complaining against the 
weather and saying that the weather is cold 
today or the weather is hot today. As the 
population is increasing, it is very natural that 
the students' roll also will increase and we 
have to make arrangements to cope with it and 
not complain about it. That should be the spirit 
of the Commission, namely, to cope with the 
increased population resulting in students' 
increase and not to complain against it. 
Specially there has been a mention of the 
Khairagarh University and the Report says that 
before establishing that University, reference 
should have been made to them, or that they 
should have been consulted regarding its 
establishment. That University, however, is 
the only one of its kind in India. There is no 
other university which imparts education or 
instruction in music and the fine arts. I 
suppose so. What I know about it is that is the 
only university of its kind which has now been 
established. Universities as we all know, have 
been established in India always due to the 
enthusiasm of the people and people of 
benevolence have donated to the cause, they 
have contributed towards the cost of 
establishing the universities, like the Banaras 
University or the Annamalai University or the 
Andhra University. These were established by 
the donations of eminent persons—of benevo-
lent persons. Pandit Madan Mohan Malaviya 
established the Banaras University and as we 
know Raja Annamalai Chettiar donated toward 
the Annamalai  University     and   the   late 
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20 lakhs for the Andhra University. So they 
were all established and after they were 
established, the Government probably took 
control of them. But they were established 
because people donated large sums out of 
enthusiasm for the cause. Now that the 
Khairagarh University has been established, it 
must have been established due to the 
benevolence and enthusiasm of those persons 
who loved the cause'Jand who wanted to help 
it. Now the University Grants Commission 
points out that before establishing the 
Khairagrh University, the Commission should 
have been consulted and their permission 
should have been taken. This seems to be a 
question of vanity. I suppose it is more a 
question of vanity than of reason. People have 
donated for the cause, persons with enthusiasm 
for that cause gave donations in order to 
establish that university and it has been 
established. And in all fairness the 
Government should take up a university which 
has already been formed out of public 
enthusiasm and the local enthusiasm. We have 
backward areas and people. Madhya Pradesh 
does not have many universities to bring up the 
backward people on par with the people of the 
other States. So this is a special consideration 
on which this university should also be 
allowed. But instead of helping that university 
to go on, there has been a mention in this 
Report that it should not have been there. 

There has also been mentioned in the Report 
that funds made available from the 
Government have not been as much as they 
should have been. Of course, more funds for 
the University Grants Commission are defini-
tely advisable. There is wastage in other 
departments of the Government to a very great 
extent and these could be checked. Education, 
which probably comes next only to Defence in 
importance, should also get proper attention 
from the Government. By means of the 
Departments of Defence 

we protect our country from outsiders; but 
without proper education, probably we cannot 
consolidate our people and we cannot keep 
our culture up to standard. Our national 
strength depends upon education and 
education should always get a preference 
second only to defence. In this respect I would 
make an appeal to the House and say that they 
should not neglect the cause of education. 
Education should get its due place. I ani 
speaking in favour of education and saying 
that more funds should be made available to 
the University Grants Commission. This 
question should not be judged by any dogma 
or with any bias. It should be considered  in   
its  proper  prespective. 

Mention has also been made about the 
unitary and residential    type    of university.    
We are happy that    they have   appreciated   
this   type   of   universities.   But at the same 
time in the same paragraph it is also mentioned 
that  students    indiscipline has    been seen 
mostly in this type of    residential and unitary  
universities.   If this is   the   ideal  type,   then  
I  feel  there should   not     have   been   any   
student indiscipline there.    Of course, for this 
student indiscipline,  we     must    hold 
ourselves      responsible.       We      have 
touched   their   sentiments.   They   are 
sensitive  and  innocent  persons     and they are 
susceptible people.   We have always used 
them to  our advantage. I mean the political 
parties and political leaders have used them to 
their advantage.   And  now   these  students 
themselves have come out with their claims  
and when  we  see  that things have  come  to  a  
crisis,     we  put  the onus on them and we do 
not want to take   the   responsibility.    We   do   
not want to share even a part of fhat res-
ponsibility.   We put the whole blame on the     
students  rather than     share even any portion 
of it ourselves.    We have used them,  during     
the war of independence and    now when    
they come  out with  their  own  arguments and 
put forth their own cause,      we say that they 
are wrong, that they are to blame, that we are 
not responsible for that. 
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Regarding teachers, of course, the scales of 
pay of teachers are not what they should be. 
But previously teachers used to be very honest 
in their work. Now if they have not been so 
honest, it is not due to anything else but due to 
the lack of respect which ought to be shown to 
them. Previously society used to show them 
respect because the teachers were doing their 
work with a spirit of sacrifice. That spirit of 
sacrifice is not there now because the 
Government have, in a way, paved the way 
for them to become mercenary. Previously the 
teacher was respected even by the parents of 
the students, by the society itself, not to speak 
of the students alone. He was being respected 
by society because he sacrificed, he was 
giving learning to the students, he was 
imparting education to the students. That was 
the reason why he was respected. But now 
that respect is not there for him. If that respect 
is not there, then to compensate it, he wants 
money, because that is the only other 
alternative. He used to be respected and he 
was being invited to functions and to speak on 
important occasions. But now the policy has 
been or rather the custom has been or the 
tradition has been to see that whatever may be 
the function, whether the speech was to be on 
a technical subject or on any special subject, 
whether the gentleman who was being invited 
to speak on that occasion knew the subject or 
not, he must have the backing of power. 
Anybody who has power is invited to speak 
on subjects which he probably does not know. 
Because of all that, the teacher feels ignored 
and out of this feeling of being ignored comes 
the demand for higher salaries, for salaries 
justly due to him in absence of recognition of 
his merfts. As I said, that spirit of sacrifice has 
gone. They see people with power only 
recognised and they believe that institutions 
now want people who have power probably, 
not people with learning. Learning has been 
ignored. Learning is not getting its due place. 
That is why teachers have become a little bit 
selfish and we cannot probably blame 

them for that. They must get their due and if 
we do not pay them thai, they will not take 
proper interest. I would again appeal, Sir, that 
the funds which are now being made 
available to the Commission should be spent 
liberally. Of course, tha Commission was not 
able to spend whatever was given to it. It was 
given a sum of Rs. 27 crores but it has not 
Taeen able to spend it, and the present 
estimate of expenditure is something like Rs. 
19 crores. There have been reasons put forth 
for this, namely, thst import facilities were 
not extended to some educational institutions. 
Education is a very important matter for the 
nation, and as such import facilities should 
have been made available. The Minister in 
charge of Education should have fought for 
the case with the Ministry of Commerce and 
Industry and got the licences. Topmost 
priority should have been given to this 
subject. Education cannot be neglected on any 
account. If the mothers are told that the 
education of their sons will suffer, they would 
probably go without their cosmetics, they 
would give up their luxuries in preference to 
the import of things needed for the education 
of their children. 

I hope that the hon. Minister in charge of 
this subject would give consideration to all 
these points. 

SHRI P. N. SAPRU (Uttar Pradesh) : Mr. 
Deputy Chairman, it is impossible to do justice 
to a Report of this character in a short speech 
of ten or twelve minutes. I shall, therefore, 
invite the attention of the Sabha to certain 
salient features of this Report. The first thing 
that I would like to say is that unlike my 
friend,. Mr. Chettiar. I agree with the Com-
mission that it has a right to be consulted 
before new universities are established. The 
Commission has the-responsibility of 
financing those uni--versities and co-
ordinating their activities and surely it should 
have a say in regard to the establishment of 
any 
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[Shri P. N. Sapru.] new university. I note 
with regret that the Commission was not con-
sulted in regard to the establishment of the 
Indra Kala Vishvavidyalay which is meant to 
be a University of Pine Arts. It was not 
consulted in regard to the establishment of 
other Universities" as well. Now, I would also 
like to say that I consider it ridiculous to 
establish universities of Music and Fine Arts, 
universities of this thing and that because, as I 
said once in this House before, knowledge is 
an integrated whole knowledge is universal, 
and I am glad that the University Grants 
Commission has endorsed that view. We 
cannot have separate universities for different 
branches of learning. A university must have 
all branches of knowledge or most branches of 
knowledge represented in its faculties. 

They think, and I think rightly, that so far as 
residential universities are concerned, there 
should be a limit so far as numbers art 
concerned; they suggest a limit of five 
thousand for residential and teaching 
universities which have to have limited 
numbers and adequate staff but in future new 
universities should be of the affiliating or the 
federal type. I have always maintained the 
view that it is unnecessary for us to think in 
terms of one type of university so far as this 
country is concerned. We have to reconcile the 
claims of efficiency with the claims of 
expansion. How are we going to achieve this 
thing? I think we should reserve residential 
and teaching universities for special treatment, 
and these universities should have their 
entrance examinations, and entrance to these 
universities should be through competition. So 
far as the other universities and colleges are 
concerned, let us use them for purposes of ex-
pansion because we do need expansion of 
higher education universities and we do need a 
diversified type of education. 

The  other thing that  I would  like tfo say 
is something about the medium 

of instruction. Certainly, the aim or the goal to 
be aimed at is the regional language. One day 
or the other, we shall have to have the regional 
language as the medium of instruction in our 
universities and in our higher educational 
institutions but the transition should not be 
unduly hastened. There should be no undue 
haste about that transition. I think there are 
grave dangers in hastening the speed. The 
gravest danger is that of reducing efficiency. 
There should be no fanaticism about this 
matter. We should not view this question from 
the point of view of obscurantists but we 
should view this question, as indeed we have 
been viewing our economic questions, from, 
the point of view of modern men with modern 
minds. Therefore, while T agree that the 
medium of instruction ultimately will have to 
be the regional language and that a high place 
will have to be found ultimately in the 
universities for our national language, Hindi, it 
is desirable that the advance should not be too 
rapid in this direction, it should take note of 
the existing circumstances and we should 
hasten somewhat slowly in this matter. We 
should have regard for efficiency because if 
University standards go down, then our 
education will deteriorate. We would not have 
been able to produce a Jawaharlal Nehru had 
we not had the benefit of an English education. 

DR. RAGHUBIR SINH (Madhya Pradesh): 
Kantilya was not tained in England Or 
English language. 

SHRI P. N. SAPRU: He is not a product of 
any Indian university but his parents sent him 
to England and got him well educated. That is 
why he is able to function in a big way as 
Prime Minister. (Interruption.) I have no time 
to indulge in .  .  . 

DR.  RAGHUBIR  SINH:   Face facts 

SHRI P. N. SAPRU: The fact of the matter 
is that we would not have been able to 
produce a Radhakrishnan, we would not have 
been able to pro- 
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duce a Raman, we would not have been able 
to produce a Bose, we would not have been 
able to produce a P. C. Roy .  .   . 

SHRI SANTOSH KUMAR BASU (West 
Bengal): Mr. Deputy Chairman, may I point 
out to Mr. Sapru that he need not bring in 
honoured names within the ambit of contro-
versy. 

SHRI P. N. SAPRU; I am not bringing them 
within the ambit of controversy. I am just 
illustrating my point. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh): By giving illustrations— names. 

SHRI P. N. SAPRU: I suggest in all 
seriousness that this prejudice against the 
English language is not going to do this 
country any good. The British have 
disappeared and they a^-e not likely to come 
back here. We will jolly well see to it that they 
do not come back here, but my hon. friend did 
nothing to drive them out. His sympathies 
until 1947 were presumably with the British. 

DR. RAGHUBIR SINH; People living in 
glass houses should not throw .stones at 
others. 

SHRI P. N. SAPRU: But I suggest that it is 
in our interest, in the interest of the 'future 
generations of this country, that we should 
emphasize in our Universities the study of 
English. I think, therefore, the University 
Grants Commission has in this matter taken a 
"sensible line. I do not understand them to say 
that regional languages should be neglected. I 
do not understand them to say that regional 
languages should not ultimately be the media 
of instruction in this country. What I 
understand them to say is that the pace in this 
direction should not be accelerated in such a 
manner as to lower standards. 

Sir, I would like to say one or two words 
about university discipline to which reference 
has been made     by 
142 R.S.—3. 

the Commission in their Report. Now, 
students are blamed for acts of indiscipline 
and I think rightly too to a great extent but 
what shall we say of the teachers who 
encoorage tnem in these acts of indiscipline? 
What shall we say of the teachers who 
congratulate them on a successful hunger-
strike? What shall we say of the teachers who 
make the life of any Vice-Chancellor—be he 
ever so good—miserable? If I happened to be 
a teacher and had the good fortune of being 
elected Vice-C}iancellor in preference to 
some other aspirant, then the group in the 
university against me will do everything that 
it can to undermine my authority and in order 
to undermine my authority they will 
encourage students to rebel against me. 

SHRI AKBAR ALI KHAN: Disgraceful. 

SHRI P. N. SAPRU: Wnether disgraceful or 
not, that is the position as I see it and I speak 
with IntimaU knowledge of university affairs 
for the last 30 or 35 years. 

(Time bell rings.) 

There is one thing which I wanted to say if 
you will give me one or twc minutes. I should 
like our teachers in the universities and 
colleges to maintain contact with the rural and 
industrial working class population in our 
towns and villages. I suggested this point in 
1944 while presiding over the University 
Education Section of the All-India 
Educational Conference. For this purpose 
colleges and universities should arrange 
periodical visits of university teachers to 
villages where they should stay and spend 
some portion of their vacation. They should be 
given opportunities for observing the life of 
the working class population and suggesting 
how the knowledge that thoy have gathered 
can be utilised for their uplift. Chemists, 
physicists, economists, biologists, doctors, 
philosophers, all should be able to leaven their 
knowledge with conditions as they actually 
exist in the country.    To achieve this 
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purpose I would go so far as to suggest a 
modification of the present curricula for 
students of politics, economics, sociology and 
other subjects so as to include observation in 
villages compulsory. I would also suggest that 
it should be considered important for an 
undergraduate to spend some time in villages, 
in U.T.C. camp or in any such camp. We 
should teach our students to link up the basic 
facts of our life in which knowledge has to 
function. I would like this very able 
Commission to devote some thought to this 
aspect of the matter also. The Report is a fine 
document because it presents to us a picture 
of educational conditions as they are but there 
should be some thinking along new lines. It is 
a new India that we are having; we are 
working for the establishment of a socialist, 
welfare State and let our education be of a 
type that will enable our students to link their 
knowledge with the existing facts of life in  
the  country. 

MR. DEPUTY CHAIRMAN:    There 
i are  18 members from the    Congress 
Party and we have hardly 90 minutes. 

SHRI AKBAR ALI KHAN; We are having 
this  till the  end of the day. 

MR. DEPUTY CHAIRMAN: I am calling 
on the Minister to reply at 4.25. So hon. 
Members from the Congress Party will 
confine themselves to 10 minutes each. 

SHRI AKBAR ALI KHAN: May I request 
that this being a very important matter, we 
might sit an hour more and let the Minister 
reply at 5.15? 

SHRI M. GOVINDA REDDY (Mysore):  
We can have it tomorrow. 

SHRI N. M. LINGAM (Madras): The 
Minister can reply tomorrow. 

SHRI AKBAR ALI KHAN: Yes; the  
Minister   can  reply   tomorrow. 

MR. DEPUTY CHAIRMAN; On the 
Dowry Bill there are about 13 or 14 speakers. 

SHRI BHUPESH GUPTA (West Bengal): 
We should consider the proposal made by the 
hon. Member. It is a good subject to discuss 
sometimes for a change. 

MR. DEPUTY CHAIRMAN: That is true 
but there is other business flowing to the 
House. So hon. Members will take 10 minutes 
each. 
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SHRI SANTOSH KUMAR BASU: Mr. 

Deputy Chairman, having regard to the time-
limit which has been put, very rightly if I may 
say so, I propose to measure my words as 
much as possible. 

Sir, I welcome this opportunity of 
expressing my deep appreciation of the great 
and good work that the University Grants 
Commission has been doing since it was 
established four years ago as the organisation 
to build up university education and to 
standardise it in this country. The various 
aspects of this question have been discussed 
on the floor of this House, and I propose to 
confine myself to certain broad aspects which 
really require attention. There are various 
details into which my esteemed friends have 
gone in the observations they have made. 

The first thing that strikes one u that for the 
first time in India university education has 
been placed on a well-planned basis as a most 
important part of the general comprehensive 
national plan for the all-round development of 
this country. In this context the training of our 
young men to provide the character, brain, 
leadership and equipment for the performance 
of that great national task devolves naturally 
upon our universities and the University 
Grants 
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Commission has before it the ideal of setting 
up a proper standard for university education, 
so that that national purpose and objective can 
be achieved and fulfilled. 

Now, Sir, in the execution of this national 
Plan the allocation of resources and 
responsibilities between the Centre and the 
States naturally assumes a very important' 
aspect. University education being a State 
subject under item 11 of the State List, the 
Centre can function in this field only under 
item 66 of the Union List, namely, co-ordi-
nation and determination of standards in 
institutions for higher education or research 
and scientific and technical education. 

It is in the domain of co-ordinating and 
determining the standards in our colleges that 
the University Grants Commission's activities 
must be confined under the Constitution. This 
field, though apparently limited, is broad 
enough to include within its ambit the entire 
course of higher education in this country as 
well as research in the relevant fields. This 
has been demonstrated by the University 
Grants Commission by its manifold efforts 
and activities, as its report has very clearly 
indicated. 

Sir, the University Grants Commission is 
conscious of its limitations under the 
Constitution. It is also aware of the dangers of 
excessive bureaucratisation of education, as it 
has described it The University Grants 
Commission has, therefore, succeeded in 
evolving a system which, while providing 
liberal financial assistance and general 
supervision for maintenance of standards, 
leaves the actual organisation of university 
work and the execution of its policies to the 
universities and the colleges concerned. 

Now, Sir, this question of sharing of 
responsibilities between the Centre and the 
States is, therefore, of pivotal 

importance, because without a clear picture 
and adherence to the sharing of such 
responsibilities the excellent schemes of the 
University Grants Commission may founder 
on the rock of matching grants, as has been 
indicated by the Commission in its report.   
The report says: 

"We have found this question of sharing 
in a developmental expenditure very 
difficult in practice, as few of the State 
Governments have come forward readily to 
assist the colleges in implementing the 
schemes towards which we are prepared to 
give a grant for a period of years." 

Now, Sir, very properly the first proposal for 
grants for colleges was in connection with the 
upgrading of the salaries of the college 
teachers. And as far as that scheme is 
concerned, the Commission regretfully 
reports that only the Government of West 
Bengal has so far agreed to find the full share 
of expenditure. Sir, I am very glad indeed to 
find that the Education Minister of West 
Bengal, Rai Harendra Nath Chowdhury, and 
the Finance Minister, Dr. B. C. Roy, have 
taken care to maintain the traditions of West 
Bengal in the field of higher education by 
falling in line with the University Grants 
Commission and by agreeing to find the full 
share of the finances for the purpose of up-
grading the salaries of the teachers of their 
colleges. Sir, that is an example which I 
humbly hold up before other States, speaking 
on the floor of the Council of States. 

Sir, the next question to which I would 
address myself as shortly as possible is the 
question of the enormous increase in the 
student population in our universities. The 
report has drawn pointed attention to the 
increase in the number of university students 
which is now in the neighbourhood of a 
million, and it has also given timely warning 
that with the introduction of compulsory 
primary and middle school education in 
accordance with the Directive Principles of 
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the Constitution, the pressure on the 
universities is likely to increase further. For 
organisation of education aiid examinations 
and for the higher task of discipline among 
students it is essential that this vital problem 
should be faced on an integrated basis. The 
Commission has suggested the breaking up of 
universities and the dispersal of colleges. I 
would add my humble suggestion that before 
that stage the dispersal of students at the pre-
university stage is essentially necessary. 

Sir, the educated manpower resources of 
the country, its employment potential and its 
economic and social needs must be co-
ordinated and Jinked up with the educational 
institutions and employment agencies in a 
practical and well-balanced manner. Student 
indiscipline caused by a feeling of frustration 
and fear of a vacant and uncertain future will 
very largely disappear if we can hold up 
before them a clear picture of future 
employment on a sure and practical basis. 
This has been manifested in times of trouble 
in colleges and universities when students of 
engineering and technology have refused to 
participate in strikes and demonstrations. 
They knew that they had a future to look to 
and had to prepare themselves for that future. 
Here lies in my opinion the most effective and 
the most desirable antidote against the malady 
of student indiscipline. It is also the most 
obvious solution of the problem of 
overcrowding of our colleges and shows the 
natural direction in which the youth of the 
country are to be educated, trained and 
equipped for the future needs of the country. 

Now, Sir, can this be organised on a nation-
wide scale right from the middle school stage 
to the university? An aptitude survey of all 
r.fhool-going children has to be organised. 
This is already in vogue in many Anglo-
Indian and Christian schools. Along with it is 
necessary an elaborate organisation of 
technical and professional training at the 
school level m keeping with the social and 

economic needs of our rural areas, such as 
agriculture, handicrafts, small industries, and 
medical training including Ayurveda and 
Homoeopathy. On completion of a two or 
three years' course, certificates may be given 
after the middle school stage, certificates may 
be given to successful tranees. Similarly 
diplomas after such training after the 
secondary stage for civil, mechanical and 
electrical engineering and medical and 
surgical training as well as industrial 
education can result in the absorption of a vast 
multitude of the youth of the country in useful 
and gainful occupations. Matriculates can also 
be trained in banking, accountancy and 
secretarial work without insistance on a 
graduate's degree. Look at the British business 
houses running commerce and industry al] 
over the world manned by matriculates and 
school boys trained and equipped for their 
particular lines. If employment training can be 
organised on a vast scale, it will have a 
tremendous psychological reaction on the 
youth of the country who are hungering for 
useful occupation and revolting against the 
vacuum which stares them in the face. This is 
not exactly the function of the University 
Grants Commission but is intimately con-
nected with their most fundamental 
problem—the number of students for whom 
they will have to cater and the mental and 
moral attitude of the students placed in their 
charge. The resources of the entire 
Government in all the different Ministries in 
collaboration with the State Governments will 
have to be mobilised in the performance of 
this great national task. May I ask the 
Education Minister to take the initiative in this 
matter and to give thought and direction to the 
solution of this vital problem? 

Thank you. 

MR.  DEPUTY  CHAIRMAN:       The 
House stands adjourned till 2-30 r.tt. 

The House then adjourned for 
lunch at one minute past one of the 
clock. 
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The House reassembled after lunch at half 
past two of the clock, MR. DKPUTY CHAIRMAN  
in the  Chair. 

SHRI DAHYABHAI V. PATEL: Mr. 
Deputy Chairman, Sir, once again we meet to 
discuss the Report of the University Grants 
Commission. I have great pleasure in joining 
in the tribute that has been paid to the 
Chairman of the University Grants 
Commission for the good work that he has 
been doing all these years. While I see that the 
University Grants Commission is doing its 
great work, is pursuing its work without 
trying to use any method of compulsion or 
regimentation, I am becoming apprehensive of 
the move of some of the friends opposite—for 
instance, what Mr. Chettiar said in the morn-
ing and particularly so when I read in the 
newspapers, I think it was only two days ago, 
about the removal of the head of the Peking 
University by the government there. Are uni-
versities in this country coming to that stage? 
Sir, you will remember that last year I spoke 
about the Sardar Vallabh Bhai Vidyapeet and 
how the Vice-Chancellor—the man who built 
up a university in nine years from nothing, 
from scratch, who was appointed Vice-
Chancellor there in recognition of his work—
was summarily removed after the end of his 
first term. This action also smacks of 
totalitarianism, of intolerance of freedom of 
opinion which is not, I submit, good for 
universities. Why was this done? This was 
done to give an opportunity, if not employ-
ment, to a defeated Deputy Minister of the 
Congress Government of Bombay. 

SHRI SONUSING DHANSING PATIL 
(Bombay): Minister, not Deputy Minister. 

SHRI DHAYABHAI V. PATEL: My friend 
is not fully apprised of the facts. He was a 
Minister of the Bombay Government and he 
was defeated in the general elections. To 
make room for him, the man who built up a 
university without any assistance from the 
Government and 

whose work was recognised by everybody, even 
by the Chairman of th« University Grants 
Commission, wa» displaced and somebody else 
put in his place. I think this should not happen 
again, and therefore, I am utilising this 
opportunity to speak on this matter. I do not say 
that tha University Grants Commission is doing 
this. The University Grants Commission has a 
way of dealing with things, advising the 
universities and showing them the proper way in 
which they , can function without the method 
that governments normally employ of pressure 
or order, and therefore the work of the 
University Grants Commission does come in for 
praise. To what stage will education be reduced 
if we start regimenting it in every form? The 
mind of the child and of the country can grow 
only in an atmosphere of freedom, not in an 
atmosphere of regimentation, and I would like 
the Minister of Education, who is here, to> make 
particular note of this, as there is always this 
conflict going on at every stage. Once the State 
gets increased powers, in every way it 
encroaches upon individual liberty, upon 
individual freedom and upon the freedom of 
institutions like the universities. In a democracy 
that is the danger, and the function of the Mem-
bers of Parliament and the Members of the 
Legislatures is to keep the powers of the State 
within their proper bounds and not to allow it to 
encroach upon institutions like the universities. 

Sir, the case I referred to is particularly 
distressing in the context of the remarks of Dr. 
Shrimali in thi* House. He says that as far as 
rural institutions are concerned, they feel that 
some kind of experiment is necessary. Here is 
the experiment of a university built up in rural 
settings with the co-operation of the people, 
built up with the aid of a co-operative society 
that earns money to feed this institution. What 
has your Government done? Dr. Shrimali 
rightly says that the State, the University 
Grants Commission and the university must  
establish healthy    conven- 

• 
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tions. Are they anywhere near these 
conventions?—I ask Dr. ShrimaB. I know, he 
is not to blame for it; and perhaps if he had 
had a hand in it, I do not think he would have 
advised or done such a thing. But here is 
something happening in our country. Why was 
it done? It was done to 'boost the failing 
fortunes of a political party. Universities 
should not be used for such things. 

Then, Sir, I would refer to another instance  
which  has  been  raised     in this  House  and  
in  the  other  House again and again.   Here is 
the case of a  university  about  which  there     
is nothing but    praise—the    University that I  
mentioned  earlier.    On     the other hand,  
there is the    case  of a university—I  think  it  
is   a    Central University—the    Aligarh    
University about which    criticisms    have    
been levelled and charges have been made 
openly.    A Committee was appointed called 
the Chatterjee Committee.    It was appointed 
six months ago.   What has it done?    Has it 
done wiything? Only time is being killed, and I 
fear that when  the Committee starts sitting 
again, it will be told, "Now it is vacation  time  
and  so  no  more  sittings  can be held  and     
no enquiry can be    held."    And    another    
four months  will   go.    Therefore,   I     am 
taking this opportunity of asking the Minister of 
Education to see that such a thing does not 
occur.   If the charges are true,  deal with them    
promptly and firmly; if the charges are untrue, 
exonerate the people who have been implicated 
falsely.    But surely it    is no good for persons 
in charge of that University or for the 
University itself that charges of this type are 
allowed to hang and the matter goes on drag-
ging for some reason or other. These things  are  
reported    in    the    press, .everywhere.    All 
kinds of allegations are     made.     Somebody     
mentioned some time ago that a lot of people 
had gone from  the    University    for Post-
Graduate studies.   No effort has been made to 
recover the    expenses. Some of them have 
come back with their degrees; some of them 
have not. Sir, I think that some explanation is 

due and enquiries about these matters should 
be made. This is the thing that the State should 
really do and not interfere with the 
appointment of Vice-Chancellors and other 
personnel, but should do something to keep the 
administration of the universities clean. That is 
a matter which the State can certainly apply 
itself to and it should advise the universities on 
these matters. I hope that the Minister of 
Education will do something about it because 
last time when I asked him a question, he said 
that the matter was being investigated. I asked 
him whether the Committee was appointed by 
the Ministry of Education. He said that it was 
appointed by the University itself. This is 
because the Minister of Education or the 
Education Ministry has little say in the matter. 
The work of the Committee of Enquiry is not 
going ahead as it should and, therefore, there is 
all this trouble. 

Sir, the next point that I would refer to is 
this. On page 13 of the Report, the University 
Grants Commission says:— 

"The university should not be treated as 
though it were some kind of a waiting-
room in which young men and women 
collect before entering upon, a wage-
earning career." 

Sir, this is a very unfortunate thing that we 
have got in our universities. We have copied 
more the method of universities in the U.K. 
than in other countries. In the United States for 
instance, the young men in universities do not 
depend upon their parents for their education 
after the first year. Every self-respecting young 
man in the universities in the United States 
pays his fee, makes his way. We have copied 
the British method where a university graduate 
must find everything provided. He forgets to 
use his hands, to roll up his sleeves; he requires 
servants to do his own work and, therefore, he 
becomes unfit to fit into life except to become  
a  quill-driver.    This is  
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matter to which the education department 
should apply its mind and try 10  correct  that    
position.    Sir,    we had a certain method in 
our country also.    We had    the   old    
Gurukulas where the student went to the 
Guru's house and in an academic atmosphere 
he learnt to live a simple and   pure life.   I 
dare say some of these Gurukulas are being 
still continued in this country and we have a 
Deputy Minister, and a Member of this 
House— whom I do not see now—coming 
from institutions   similar   to   those    Guru-
kulas.    But those institutions are not 
recognised by the Government.   I do not 
think they care very much    for recognition 
either.    Would it not be right for the 
Education    Department to persuade them to 
fall in line with the pattern of education that 
we are trying to evolve?    They do not re-
ceive any grants.    Would it   not be 
worthwhile to try to give them help to 
encourage   them   in   what   they   are doing? 
Sir, in the modern type of education, unrest in 
universities and indiscipline among students 
therein are very largely due to lack of this 
type of religious or morally pure atmosphere 
that existed in educational institutions in our 
country before.   Under the name of 
secularism we have done away with teaching 
of religion.   I do not at all say that the 
religion of any student in a university or of 
any student in a high school should be for-
cibly taught to him if he does not want it, but 
certainly to those who belong to a particular 
religion, the scriptures and principles  of  that 
particular  religion should be    taught to them    
just as Christianity    is taught in    Christian 
schools or Islam is taught in Muslim 
institutions.   Exceptions are made in jttaejr 
casesi and  thosie religions  are allowed to be 
taught in those institutions.   The religion of 
the majority of this country is Hinduism but 
that is not.    taught.      Will  the     country 
become unsecular if we taught Hindu religion 
to them?    Sir, in this country we used to 
respect the Guru and the parents.      Students  
used  to  go and louch the feet of their    
parents and   ! 
) 

teachers. In how many of the modern 
educational institutions do the students do it? 
Sir, we have destroyed the respect that was 
attached to the parents, to the home to the 
Gurus and to the perosns who gave education, 
and if I may say so, the Guru also has been 
made more or less mercenary. He thinks more 
in terms of his own emoluments and of his 
own self. In the old days the Gurus were more 
ascetics, they did not think much of the 
worldly life; their mission was education and 
teaching; they did not much care about these 
material things. It is a difficult task but it is the 
function of the Education Ministry and the 
University Grants Commission to a certain 
extent, to see how they can bring back the 
sense of morality and of higher human values 
in the sense of discipline and restraint among 
the students. I hope, Sir, the Education 
Minister will apply his mind to these things. 

SHRI M   GOVINDA   REDDY:    Mr. 
Deputy  Chairman,  Sir,  after reading this 
Report one is left with the impression that the 
University Grants Commission have more 
handicaps to face than    results to achieve.     I 
do   not blame the University Grants Commis-
sion for that, Sir.   I agree with the hon. 
Minister who said, while moving this motion, 
that once a high-power body is constituted, it 
should be   seen to it that it works efficiently.    
Here, this Report gives me the impression that 
even within the limited framework of the    
University    Grants Act they cannot very 
efficiently function. They have mentioned some 
difficulties; they     have  hinted  at  some  
others. They have hinted at some, only without 
elaborating them   or   developing them.   There 
are technical and legalistic hindrances which   
they have to face in their work.   We do not 
know what kind of legal or technical hindrances 
there are, but when once they observe that they 
have such difficulties, it is the duty of the 
authorities to see that they are remedied.    They 
have  also   suggested  while  referring 
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to that fact that the University Grants 
Commission Act must be amended duly in the 
light of the experience of its working so far. 1 
would humbly beseech the Education 
Ministry io go into this question and examine 
ail the difficulties they have, whether 
legalistic or technical, and see to it that the 
Act is amended as soon as possible. It is no 
use, Sir, establishing a statutory authority and 
then seeing that they are helpless in dis-
charging their duties and for the Government 
to plead that the Act was there and nothing 
more could be done. It is in the interests of the 
country and the universities themselves to~ 
see that the University Grants Commission 
acts efficiently and is clothed with all the 
power and authority to discharge its functions 
most efficiently. The second difficulty which 
they have mentioned is their relations vis-a-vis 
other central Ministries. Of course they pay 
compliments to the Minister of Edu-cation, 
that there is perfect understanding between the 
Education Ministry and the University Grants 
Commission and that there is nd trouble 
whatever and that in all the things that the 
University Grants Commission had to do with 
the universities, the Education Ministry does 
not seem to have interfered; not only they 
have not interfered; they have given them full 
help and co-operation also. But it is not so 
with regard to other Min. istries. Here the 
University Grants Commission can do nothing 
in order to remedy the situation. It is the 
Education Minister my friend, who should 
meet the other Ministers and once these 
difficulties come to his notice, it is for him to 
sit along with the other Ministers and see that 
their difficulties are resolved. Of course there 
is a difficulty in his way which I can see, that 
is, in the matter as to whether he can discuss 
on an equal level with Cabinet Ministers—he 
being -not elevated as yet to the cabinet 
rank—there may be some difficulty, but 1 
personally believe that his status should not 
stand in the way of meet-i*if   the   Cabinet   
Ministers,   whether 

Finance Minister or Industry and Commerce 
Minister or any other Minister, to see that 
they give first priority to the demands of the 
University Grants Commission and they do 
not place any unreasonable obstacle in then-
way. They observe that with regard to the 
spending of moneys that are allotted to them 
the University Grants Commission must be 
free to spend, and they seem to have 
experienced some difficulty. They have given 
the British example and said that academic 
autonomy should fully be observed. It is for 
the Education Minister to see that this 
autonomy is fully respected and that the 
Ministries-whatever they have to say—do not 
come in the way of the details and distribution 
of the amounts that have been allocated to the 
University Grants Commission. 

With regard to the recognition of 
universities, Sir, I entirely agree with the 
observations made by the Univer sity Grants 
Commission—not that I do not want to see 
more universities in the country. In fact the 
masses have just opened their eyes to the light 
and culture, and in view of oar having 
compulsory elementary education necessarily 
we must take credit for the increased demands 
for university education facilities. So we may 
have to have more universities, but it is no use 
having universities only in name, I know of 
some universities where technical colleges 
have been started without proper equipment, 
where the students have to migrate from one 
place to the other for technical training and so 
on. So if at all a university has to be 
recognised, the expert body, which is the 
University Grants Commission, must be 
consulted. An hon. friend from that side was 
observing that the University Grants 
Commission wanted that their permission 
should be taken. I do not think they have 
claimed any such right. 

The Act only provides for "consultation" 
and it hurts the University Grants 
Commission if they  are    not 
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[Shri M. Govinda Reddy.] consulted. In the 
case of two universities they have mentioned 
in the Report that they do not come up to the 
normal requirements of the universities, and, 
therefore, they feel that the recognition 
accorded to them was not quite correct. Sir, I 
agree that whenever a new university is to be 
recognised or started, full equipment must be 
made available to them before recognition is 
given to them. 

With regard to the resources of the 
universities, the Commission has made a very 
keen observation. Sir, in this country if the 
universities have to function on proper lines, 
they must have resources. The Commission 
have observed in their report that even when 
they assured some State Governments some 
grants for developing their universities, the 
State Governments did not come forward to 
utilise those grants. It is a very sad and sorry 
example. I think, even here, the Education 
Minister can do much. He can call for a 
conference of the Education Ministers of the 
States and impress on them the necessity of 
finding resources for universities only to the 
extent of matching grants and, therefore, help 
the universities to utilise such of the grants as 
the University Grants Commission is ready to 
give them, but which at present have not been 
accepted or utilised. 

In this connection it is also worthwhile for 
the Education Minister to consider 
acquainting the Cabinet Ministers of the 
Central Government with the position of the 
universities and the need for giving top 
priority to university education. There are so 
many problems facing the universities and 
they have to be tackled at a higher level than 
being left to the universities and the 
University Grants Commission alone for 
being settled between them. 

Sir, there is another serious problem, the 
problem of salaries of teachers. If there is 
indiscipline among Students, one of the 
important factors 

is that the teachers are not paid well. For that 
the University Grants Commission have come 
out with a scheme of matching grants.    Twenty 
of the universities have fallen in with the 
scheme.     It   is   good.     But  I   have received 
a representation from several lecturers.   They 
say that about 128 of them   in one   university   
are   being employed on a temporary basis from 
year to year for five years.   The colleges 
employ them for eight months in the year and as 
soon as the vacation starts,  they  send them     
home. After the  colleges  reopen,  they  re-
employ them.    What respect can the students 
be expected to    have    for these teachers, who 
are at the mercy of the university     authorities,     
who come and go according to the whims of the 
appointing authorities?   I have passed on that 
letter, which    makes this very serious 
allegation, to    the Education Minister.    This is  
a  very sad state of affairs.    I do not think the 
universities should be    managed just as a  
baniya manages his business.   I don't think that 
there is any baniya   here.     I   do   not   mean   
any offence to any baniya.   It is Hot the way 
that we should behave.    If the universities have 
to fit their    name^ they have to give a high 
place for teachers.    They should enhance their 
salaries and fall in line    .   .   . 

SHRI JASWANT SINGH: I could not 
understand his reference to baniya business. 

SHRI M. GOVINDA REDDY: In order to 
save money they employ teachers and send 
them away during summer vacations, and 
again reemploy them when the college starts. 

SHRI JASWANT SINGH: In that case their 
business cannot be as good as it ought to be. 

SHRI M. GOVINDA REDDY;   What 
I  meant was  that the     universities 
should not save money in this manner. 
) It  is subjecting  the  school  teachers 
to hardship and humiliation. 
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SHRI SONUSING DHANSING PATIL: 
Are you referring to the attitude of a baniya or 
to baniya as a class? 

SHRI M. GOVINDA REDDY: I meant the 
baniya way of economising. I do not mean 
any offence to anybody. When I said that, I 
meant only the way they save. 

SHRI BHUPESH GUPTA: You mean 
Mysore University? 

SHRI M. GOVINDA REDDY: With regard 
to the recruitment of teachers, I think 
recruitment rules must be changed. Sir, 
sometimes among the staff you will find 
teachers of the same age as that of the 
students; they are so small and so young that 
the students have no respect at all for the 
teachers. 

SHRI BHUPESH GUPTA: Do you think 
that they have to be necessarily tall like you? 

MB. DEPUTY CHAIRMAN:     Order, 
order. 

SHRI M. GOVINDA REDDY; Not like you 
anyway. Tall, both physically and 
intellectually. It is only then that they can 
impress the students. 

As many hon. Members observed, the 
teachers have to put in very hard work also. 
There is a fundamental question which the 
Education Minister has to face, namely, 
whether the universities should be allowed to 
go on in this way and manufacture thousands 
and thousands of students who are alarm 
chain-pullers, who are eve-teasers, who go on 
assaulting bus-conductors and indulge in 
hooliganism. It is a very serious problem. The 
hon. Minister seems to be under the 
impression that this is just a temporary phase. 
He is sadly mistaken if he thinks that it is only 
a temporary phase. He has to find a 
permanent remedy for that. 

Then, there are other questions lik* the 
question of the medium of instruction. On 
account of these various problems, the 
Education Minister should think of changing 
the whole basis of university pattern. For this 
purpose I suggest very humbly that h» should 
either advise the President to appoint a 
commission or he should himself appoint a 
committee to examine the whole university 
pattern and ask them to make their 
recommendations. I do not know which is the 
proper remedy—the appointment of a 
commission by the President or the 
appointment of a committee. But in any case 
there is a need for changing the university 
pattern—both the system of education as well 
as the organisation of universities—in the 
interest of the country. If we have to have a 
resurgent united India, we must havt 
leadership, and education alone can offer that 
leadership. We may have factories or hydro-
electric works or other projects, the agencies 
which create wealth, but in the absence of 
leadership which can properly utilise them, the 
country will not derive any benefit from them. 
Therefore, the Education Minister must give 
his serious attention to this fact and appoint 
the necessary body to enquire into the whole 
affair and make its recommendations. 

SHRI J. H. JOSHI (Bombay): Mr. Deputy 
Chairman, the Report of tb« U.G.C. which is 
under consideration, is a piece of document 
full of valuable observations, and even more, 
valuable suggestions. I give all my 
compliments to the University Grants 
Commission for the work they have done and 
I hope that there is still much more work to be 
done, and the Commission, which consists of 
very eminent educationists, will be equal to 
the task which is before them. 

Sir, looking to the powers and functions of 
the U.G.C. it is mentioned in the Report that 
section 12 of the U.G.C. Act empowers the 
Commission— 
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"to take, in consultation with the 
Universities or other bodies concerned, all 
such steps as it may think fit for the 
promotion and coordination of university 
education for the, determination and 
maintenance of standards of teaching, exa-
mination and research in Universities." 

Sir, these are the powers and functions with 
which the U.G.C. has been armed. But as has 
been mentioned in the report itself, the 
U.G.C. faces many difficulties and handicaps 
so far 

as the co-operation from the 3 P.M.   
States is concerned.   There is 

no other body in this country which 
has such powers for coordinating education in 
the different universities. Therefore, I suggest 
that in order that the U.G.C. may be more 
able to properly function and discharge the 
duties which are cast upon it, it is essential 
that university education should be placed 
under the Central Government and a Federal 
Board should be constituted representing all 
the universities. 

About the university population also, it is 
stated in the report that there are about 10 
lakhs of pupils studying in the universities and 
every year there is an addition of about 30,000 
students. Now this matter creates three types 
of problems, one as regards admission, 
another as regards the expansion of the 
colleges and universities and the third about 
the finance. As we have been seeing, it is 
becoming increasingly difficult for the 
universities to find the financial resources and 
at the end of 10 or 15 years, this particular fact 
would present a very serious problem. It has 
been stated that 50,000 students are I he view 
enterants every jear but the U.G.C. does not 
give the figures of the students who are 
refused admission every year. So I think many 
more are standing outside in queue for ad-
mission and some are still in the waiting 
room, or are waiting for    some 

jobs, but in addition to that, where the 
3tudents have not got admission or 
employment, there is biting cold and burning 
heat outside and a day may come when that 
question would have to be faced by the 
Government. 

It has been said by educationists that 
education should have relation to the reality of 
the situation—political, economic and also 
social. Here I suggest that a University should 
rivet its attention on the primary needs of the 
students and then of the community or the 
society and the nation. I suggest that every 
college must have attached to it some piece of 
industry. This would appear to be a novel 
suggestion but I make this suggestion before 
this House after very careful consideration. 
Every student must work in the factory for 
about an hour or so as a part of the curriculum 
and I am sure the production will leave a good 
surplus to supplement the revenues of the 
college. For the present I suggest that such 
industries must be set up in a few colleges as 
part of an experiment and as that experiment 
succeeds, then the Government should go on 
extending that to other colleges. When I men-
tion a piece of industry, I must make it clear 
that it should be a power-run industry. For 
instance, I would say, if there is a medical 
college, the starting up of a pharmaceutical 
industry or an industry for manufacturing 
medical instruments would be more suitable. 
It would help as a part of the practical purpose 
also and will remove many of the difficulties 
which the students have to face after passing 
the examinations and that will solve to a great 
extent some of the problems of 
unemployment. We should apply the theory of 
'Earn while you learn'. Those of the students 
who go to foreign countries work in factories. 
They apply their minds to the studies, they pay 
their tuition fees and all their lodging and 
boarding charges out of the income they get 
from their dai'y wages. We do not understand 
why our students should not be made to work 
in such 
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factories. Such an experiment had been tried 
in America about half a century back in the 
Tuskegee Institute by a Negro leader Mr. 
Booker T. Washington. He had no resources, 
no Government would give financial aid and 
the whole race was ignorant and absolutely 
poor. It was only by sheer dint of industry and 
self-help that he raised his own race out of 
that ignorance, illiteracy and poverty. 

I suggest that just as the U.G.C. is making 
grants for the expansion of university 
education or for the setting up of laboratories 
or for hostels, this industry also should be 
included as a part of the expansion scheme 
and matching grants should be given to such 
colleges as procure some funds for the setting 
up of the industries. 

There is mention in the report about the 
atmosphere in the colleges. My own 
experience is that there is an atmosphere of 
everything in the colleges except study. There 
is the atmosphere of games and sports, of 
dances and music, of social gatherings, of 
cinemas, of restaurants and cafeteria and of 
misbehaviour also. Now, what is it all due to? 
The students do not apply their minds to the 
studies. They only begin to read when the 
examination is near and then also they resort 
to the guides and the notes. I would suggest to 
the universities that they should please 
discourage the use of the guides. Let the 
students be compelled to read the original 
text-books and periodically examinations 
should be held and the results of those exa-
minations should be taken into account at the 
time of the annual examination. 

DR. RAGHUBIR SINH: Mr. Deputy 
Chairman, this sleek report of 34 pages covers 
a large vista and being an onlooker I have 
much to say and Sir, I felt that I should place 
a few of my thoughts before this House. It 
was with that view, Sir, that I tabled the 
motion for consideration of this Report.    But 
being    a    private 

Member, it was my ill-luck not to got any 
preference over the hon. Minister's motion. I 
am grateful to you. Sir, for having called me 
at a time when I can still get ten minutes. 
Otherwise I would never have got more than 
five minutes. Sir, to parody the line of a great 
poet, I find that the "tate is long but bell is 
ringing". Unfortunately, in these days there 
are not many commentators to write 
commentaries on what somebody may say. In 
ancient days eminent persons just gave Sutras 
and the commentators told us what it all was 
about. Still, though I have much to say within 
the short time I have got, 'I will restrict myself 
to saying only a few of the things that I want 
to. 

Sir, the main question that faces u» today in 
our universities is the question of standards. It 
is not denied that standards have fallen and 
much of the responsibility for this lies on the 
teachers. I note with satisfaction that the 
University Grants Commission is doing 
something in respect of the teachers not only 
in the matter of raising the monetary 
emoluments of these teachers, but they have 
also thought of fixing some minimum 
qualifications. Sir, I may point out that fixing 
minimum qualifications i* something, but I 
think the Commission also knows that there 
are ways and means of circumventing or 
rather fulfilling these conditions about quali-
fications. The Commission may put it down 
that the qualification should be First Class 
M.A. But does the Commission know that the 
professors can combine among themselves 
and ensure that their students do get First 
Class? This travesty of examinations is a 
continuing process in the majority of the 
universities. I know how the teachers are 
marking their papers in these days. 
Unfortunately in the majority of the 
universities, Sir, the teachers are not what 
they were. The greatest or the most important 
duty that is imposed on the universities is that 
of advancing the bounds of knowledge by 
research. But I am afraid just now tlua is at 
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[Dr. Raghubir Sinh.] the  lowest  ebb.    Sir,  
the  other  day some articles had appeared    
in    the Hindustan   Times,   if  1   mistake  
not, about one university giving a write-' up 
about a university which is under the direct 
control of the hon. Education Minister.   It 
was written therein that the university had no 
academic atmosphere.    There are no    
efficient guides to give proper lead and direc-
tion  to  research students.    Sir,    my 
experience unfortunately  or fortunately has 
all been the same as it has been my luck or 
misfortune to come into the closest touch 
with many of the research scholars of the 
various universities.    Of  course,  my  
experience is  restricted only to one  subject.    
I find   that  in the   universities,    these 
guides,  these    so-called    guides     for post-
graduate researches, do    invariably  collect  
a  large number of students and so they have 
no time    to take pains  or to  suitably guide 
any one of them in their research studies. 
They get scholarships from the university and 
they spend two years or so on research and 
even after all that work   the  student   is  
where he  was before.    There  are   
universities,   Sir, where such scholars—if 
they are at all could  be  called  scholars—are 
just a few and they can be counted on one's 
fingers.   But even then in the universities 
have got a rule that no outside scholar can 
ever be thought of as a scholar-guide.    In  
the  so-called  university research    
departments    these scholar guides want to 
have their own monopoly.    Can you imagine 
Sir, how any real research  can  ever be done 
in   these  universities  and  can     they ever 
thus    extend    or    expand    the bounds of 
knowledge? 

Well, as I said the University Grants 
Commission is going to prescribe or fix the 
qualifications. But I think the Commission 
knows, and it should know at least, that a 
majority of the degrees are awarded on 
theses which are not yet published, they are 
never going to be published. Why? That is 
because they will never stand the outside 
glare of real scholarship. 

They will never be published. Still the 
Universities continue to award the degrees. 
Why? That is just to fulfil these prescribed 
qualifications. 

I would further like to bring  one more thing 
to the'notice of the University Grants 
Commission and it   is this.    In the majority of 
the universities which are started by the State 
Governments, they must be    having real 
difficulty in ensuring that   these qualifications 
are properly adhered +o by the State 
Governments in respect of the State institutions.   
I know of a State  wherein   such   a   difficulty  
became inevitable.    You    know     these days 
people have got a flare for statistics, a flare for 
fulfilling their targets. So  one   State   decided   
that  it  must establish a record that it has opened 
so many   colleges.    And so  one  fine morning 
the State decided to upgrade sixteen of its    
intermediate    colleges and they were 
immediately upgraded. When was it done?    It 
was done in the month of July.   And these 
colleges were functioning for about    a    year 
without    having    properly     qualified teachers  
and   in   many   of  them  for more than six 
months they had    no teachers at all.    If 
education is to go on  like this,  then  I  am  
afraid  the future of the nation is very dark 

Sir, I wanted to speak about the medium of 
instruction and with the . greatest hesitance I 
fear to tread on some of this dangerous ground 
where many eminent persons have rushed in. I 
will only say that today this problem is not an 
academic problem, but is essentially a practical 
problem. I know that the University Grants 
Commission have appointed a working group. I 
am not so much worried about what they are 
going to do. I am only worried about what they, 
have not done as yet. Sir, even now and for the 
last fifteen years, intermediate boys have been 
reading many subjects—I am not referring to 
science subjects, but to art subjects here—and 
they have been doing it in their mother tongue. 
May I ask what the    University    Grants 
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Commission have done to provide them with 
sufficient and necessary literature on those 
subjects? What have they done for getting 
standard books written on the History of India 
in the regional language or in Hindi for these 
university students? What have they done for 
the translation of the standard works on 
History of the Sanskrit language and its 
literature? For getting a translations of the 
various great books in the Sanskrit literature, I 
think no special efforts for creating any new 
terminology are needed. I would beg of the 
University Grants Commission to do every- j 
think possible in this respect at least I to face 
the problem as it is there now. | Today there 
are students, thousands i and thousands of 
them, who are reading in the intermediate 
classes in their regional languages or in Hindi 
without any proper literature to meet -their 
barest requirements. Therefore, even if you do 
retain English as the medium of instruction for 
B.A. and M.A. degrees for the students who 
are thus coming up and who have been taught 
in the medium of Hindi, well, you cannot 
possibly produce the right type of students 
from among them. We will have only half-
baked graduates, not properly guided, and I do 
not know what will become of them in the 
future. I need not go into it. We can only guess 
it with utter despair and dismay. 

SHRIMATI T. NALLAMUTHU RAMA-
MURTI (Madras): Mr. Deputy Chairman, I 
congratulate the University Grants 
Commission for this valuable Report of 
thirty-four pages of well-stated principles 
and policy, showing the difficulties that the 
Commission was confronted with, with a 
detailed appendix at the end showing the 
summary of grants made during 1958-59 in 
non-planned projects and planned projects 
and a statement showing the .development 
grants paid to the universities, including the 
Central Universities during 1958-59. It is a 
frank, straightforward and candid assessment 
of the problems facing university  education     
and     the    practical, 

H2  RS—4. 

humane and  sympathetic    considerations that 
had to be borne in mind ia their approach to 
this problem.    Sir, it is a matter for pride for 
all of us to see that the country is progressing 
in various directions so far as education is 
concerned.    Four more universities have been 
added to the    thirty-nine existing already;  the 
number of colleges   has  also  increased  
keeping  in view the public demand the 
numbers demanding admission into the portals 
of  our   universities.     Seven  hundred more  
colleges  have been brought in as   affiliated   
colleges.     The   student population   has   
also   increased.      Sir, this  land  of ours has 
held  the fort, has been in the fore-front, of 
culture and civilisation.    It has the best heri-
tage of the past not only in regard to university  
learning but     also in  research. We had the 
Nalanda University which carried the torch of 
learning to various countries and scholars from   
various  countries     came  there seeking 
knowledge.      Scholars    cam* from far  off 
China  and  Ceylon  and they also took 
something    to    their •countries.    We  have  
had   this   great heritage   of  disseminating  
knowledge. This has helped us not   only to 
have the power  of preaching    peace but, 
according to the modern term, of "coexisting" 
with all     nations    of    the world.    In 
organising the present-day education,  let us 
not forget the faet that this is a vast sub-
continent that we  are  the  masters  or  citizens     
of, and  the  authorities   who   are   giving 
education to such a vast country, maybe the 
fourteen States, bristling wit* possibilities of 
tremendous    improvement and development, 
with the languages with a rich past behind 
them and waiting for  their     development and   
restoration   to  their     own   past glory, 
deserve our admiration. I stand to admire the 
Education Ministry and also the University 
Grants    Commission  for the tremendous task    
which they  are  doing  of raising  the    best 
standards of knowledge in the universities, 
their efforts to raise the standard of attainment, 
of qualifications of the teachers, the 
performance of those teachers and the students 
so that our country may truly come to its own, 

and declare as our ancients have said 
x 
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during the convocation address, "Satyamvada, 
Dharmamchara". May I add, Sir, that our goal 
is not just material progress. I would here 
quote a poem which reads as follows: 

"Not gold, but only man can make, 
A   people,   great   and   strong- ---------  

Men, who, for truth and honour's sake, Stand 
fast and suffer long. 

•'Brave  men  who  work  while  others aleep, 
Who dare while others fly-------------  

They build a Nation's pillars deep, 
And lift them to the sky." 

This is the path that we are treading, and we 
are not going to count, as the statisticians, the 
number or the aootent of expansion that is 
going to take place in our Universities but we 
are going to raise the tone and the quality of 
the knowledge that is imparted: In that 
respect, Sir, I congratulate the Commission for 
its insistence that the Universities should keep 
away from politics. I would like to ask the 
Commission to be above that also and stress 
as much as possible the autonomy of the uni-
versities. I also appreciate the remark they 
have made on page 5 and 6 of the Report in 
regard to the contribution made to the advance 
of collegiate education by private enterprise 
and private managements — institutions built 
by philanthropists, who need assistance for 
upgrading salaries of teachers and for other 
departmental activities. The Commission has 
taken a sympathetic view. These centres have 
been the source of vast knowledge—the 
results of local initiative. They have been free 
from any external interference as freedom is 
vital to good education in a democracy, but 
they have had their own share of difficulties of 
staff and funds. A sympathetic view should be 
taken by the States, the Centre and other 
agencies and they should come forward and 
help such noble institutions. 

I would stress the need for greater 
allocation of funds for the Commission to do 
what is needed in this direction. 

Sir, I now come to the point about the 
language question. Here, I am very anxious to 
bring a point of view before you. The mother 
tongue is very precious to us. The regional 
languages must have their place in the 
education, even at the university level, but 
there is a time required for preparation, as my 
hon. friends have been saying, and we cannot 
just plunge headlong into a. vast abysmal 
ignorance. Text-books in technical. subjects, in 
science and humanities in the regional 
languages are still not made available and are 
not ready at the university level for students. 
We have only the love of sentiment and want 
to convert our medium of instruction into the 
regional language .and we also want to fix a 
date and do away with English. We all talk as 
if the important thing is to fix the date. I agree 
with the University Grants Commission in 
regard to it» emphasis for a gradual and slow 
transformation. The changeover from English 
medium to regional languages must be phased. 
I would go further and say this English is a 
great asset at the university level and English 
should not be forgotton at any time in our 
history. We have, after 150 years of association 
with this language, drunk deep of all that is 
best in science and art and culture from a 
nation that has become our friends today and 
which parted from us as friends. I do not see 
why we should give up this wealth of know-
ledge and forego the chance of having a lingua 
franca in our country today. As it happens 
today, English is the lingua franca. I do not 
deny that Hindi should become our national 
language but as it happens, especially for many 
people who come from the South, this is the 
lingua franca. Besides, through English we 
would have a very wide window open to the 
rest of the world to have exchange of ideas and 
ideals so that we can go on trying to build an 
ideai 
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"one-world order" where all of us can live 
together as Ashoka preached, as Buddha 
preached, and as the great Father of the 
Nation—Mahatmaji—had preached, and 
achieve our objective. So, I say that English 
should have continuity here in the university 
level and we must not be in too great a hurry 
and cause confusion in the already confused 
syllabuses and textbooks in the school stage. 

Again, the question of student indiscipline. 
Because some three universities had some 
kind of upsets, it does not take away from the 
vast achievements of universities in our 
country. If you only take the number 0/ 
universities and the promotion of knowledge 
which they had been able to achieve—private 
as well as State universities—you would stop 
to think before condemning university 
education in a general way. And even in those 
universities, what happened? Indiscipline. 
What are the causes of that indiscipline? If 
you probe deep into it, you have members of 
the staff who might have had Degrees but 
who have not had any character training. It is 
one thing to have knowledge but another 
thing to be able to impart knowledge; it 
requires a psychological approach to the 
students. I would, therefore, demand an all-
India Institute for the training of teachers and 
professors eyen at the university level so that 
there might be a proper approach to the 
students by the teachers. 

Now, with regard to residential universities, 
what do they mean by residential 
universities?- The head of the institution and 
the staff stay in comfortable buildings away 
from the students. Residential institution and 
the so-called residential life of the students is 
conducted in a different building. There is a 
warden and the students do not themselves 
conduct the affairs of the mess or of the hos-
tels. Actually there should be tutor-wardens 
living in the premises caring for and watching 
the life of the students and sharing the 
problems of youths in a sympathetic way.   
That is 

not there. That is why I say that it is a farce to 
call these institutions residential institutions. 
Can we imagine women students not running 
their own mess sections but looking to the 
contractors and other caterers to do the job ior 
them? The result is that kitchen and store-
rooms in a university I visited are badly 
neglected and health and hygiene are sadly 
wanting. There is another thing also in the 
students conducting their own affairs. If the 
students have not got much to do, their 
thoughts run into wrong directions and, 
therefore, I would say that some of these 
things must be made compulsory. You must 
keep the students occupied intellectually, 
culturally and socially. They must not idle 
away their time. Some of the institutions have 
been doing thi* kind of things and I am proud 
to say that in Delhi University one women's 
college started building a swimming pool with 
Shramdan. In Madras through shramdan they 
have built an open air theatre. The N.C.C. is 
giving very good training in our universities 
and physical development, discipline and 
citizenship. Games must be made compulsory 
even at university level and they should have 
opportunities for being trained in swimming, 
boating, fencing, riding and in fact in all kinds 
of such outdoor activities as also indoor 
games and activities; and there is full 
university life where both physical 
development and mental development are 
taken care of. So if you keep the students fully 
engaged, provide for proper use of their 
leisure, there will not be much of this problem 
of indiscipline and    .    .    . 

MR. DEPUTY CHAIRMAN: Order, order.    
That will do. 

SHRIMATI T. NALLAMUTHU 
RAMAMURTI: . . . there is the question of 
admission to medical colleges. It is an 
important thing. 

MR. DEPUTY CHAIRMAN: There is no 
time. MY. Jaswant Singh. 

SHRI JASWANT SINGH: Mr. Deputy 
Chairman, Sir   .    .   . 



1041    Report of University       [ RAJYA SABHA ]        Grants Commission    1042
MR. DEPUTY CHAIRMAN: You have 12 

minutes. 

SHRI JASWANT SINGH: I will finish 
within that  time. 

I take this opportunity of expressing my 
sense of appreciation of the great service that 
this high-powered Commission has rendered 
for the cause of education in our universities 
and colleges. Apart from this high-powered 
Commission it is a matter of great satisfaction 
and gratification that the late Maulana Azad 
did a great act in the last days of his life to 
secure the services of a great man in the 
person of Shri Deshmukh to be the Chairman 
of this Commission who combines in himself 
the qualities of a great administrator and 
educationist of high norm and a financial 
expert of high calibre. The University Grants 
Commission Act was passed in 1956 and 
since then this Commission has submitted 
three Reports. This is the third Annual Report 
and each year we have seen its activities 
expanding and spreading over a wider and 
wider area in the life of the universities and 
colleges in the country. Generally it has been 
seen that whenever the Government has a big 
scheme, before implementing the scheme they 
somehow or other start the thing and thus put 
the cart before the horse. When such a high-
powered commission was appointed, it would 
have been better if they had been given proper 
accommodation and sufficient staff. With the 
activities of the Commission spreading over 
such wide fields, in order that this 
Commission may fulfil the role that is 
expected of it, we hope that at least now they 
will be given all facilities in the matter of 
staff, accommodation and equipment suffi-
cient to meet the requirements of its ever-
growing, increasing and multifarious 
activities. The Commission itself has indicated 
in the Report that such facilities should be 
given and I sincerely hope that the hon. 
Minister would kindly take note of it and see 
that the Commission is helped in the role that 
it is expected to play in our 

educational sphere by providing all these 
facilities so that the CommissioR might be 
enabled to do better work than it has been 
able to do so far. 

They have in this Report dealt with both 
problems, administrative as well as 
academical. As far as academical problems 
are concerned, they have been dealt with by 
various hon. Members and my turn having 
come so late, it is unnecessary for me to 
repeat what they have said but I will only just 
mention a few points which have not been 
touched so far. 

First of all, in regard to administrative 
problems, the Commission has referred to its 
powers and functions on pages 16 to 18 of the 
Report. They have said that they have ex-
perienced two difficulties. One relates to 
technical or legalistic hindrance in its work 
because of uncertainties of some of the 
provisions of the Act or of the restrictive 
nature of the rule* made under it and the 
Commission has suggested that if necessary 
the University Grants Commission Act should 
be amended. I hope that the hon. Mirds-ter 
will take action in this respect before long. 

The second difficulty that the Commission 
has experienced is in regard to the functions 
of the other Ministries of the Government of 
India vis-a-vis the Commission. Her* the 
Commission has paid a tribute I* the 
Education Ministry for the cooperation, 
fellow-feeling and sympathy extended to it by 
the EducatioM Ministry in its working but the 
same has not been the case vi»-o-vi» other 
administrative Ministries. In his opening 
speech the hon. Minister was pleased to say 
that he hoped that before long healthy 
conventibns would be established whereby the 
Commission will have no difficulty in its 
dealings with other Ministries in regard to 
educational matters. I hope that the Education 
Minister will use his good offices also to see 
that such conventions are established.    In  the 
Constitution,    of 
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course, there is no provision by which •ther 
Ministries can be compelled to do what is 
expected b ythe University Grants 
Commission.   It is only healthy •onventiona    
that can     help in this matter and it should be 
the effect of the Ministry of Education to see 
that other   Ministries   extend       their   full 
support and make  the task  of      the 
University  Grants     Commission      an easy   
one.     Another       administrative difficulty  
that  the  Commission      has stated in its 
Report is in regard     to funds.    At the      
beginning  of      the Second Five Year Plan, 
Rs. 27 crores were allotted for the five-year 
period— both Plan and non-Plan expenditure— 
by the Planning Commission.   In dealing  with  
the  core  of  the  Plan,   the University Grants    
Commission    also came under review and 
from Rs.  27 crores the sum was reduced to Rs. 
19 crores.    Naturally this is one of the items  
in regard  to higher  education that should have 
easily formed part of the core of the Plan.   
There are many other departments and    many    
other items on which we spend crores and 
crores of rupees purely on sentimental grounds.    
There is the case of khadi and charkha.    And I 
hope Mr. Raja-bhoj will excuse me if I say that 
the money that is being    spent    on    the 
Scheduled Castes and Scheduled Tribes does 
not give the proportionate good results 
commensurate with the money that is being 
spent on them.    Something could have been  
saved.    I am giving this only by way of 
illustration. This amount of nearly Rs.  8    
crores should not have been reduced from the 
funds of the University Grants Commission, 
because it can easily by any test and standard, 
be considered the real and very hard core of the 
Plan. 

Then, Sir, the University Grants 
Commission has also mentioned about 
imports and foreign exchange. We see that 
there are many items for which import 
licences are given and foreign exchange is 
found, which comparatively are not so 
important as materials for research and 
scientific purposes for the universities.    It is 
a 

matter of gratification that this year money 
has been found to the extent of something like 
Rs. 20 lakhs of foreign exchange, and import 
licences have also been given. But it is inex-
cusable that last year this valuable asset 
should have been allowed to suffer on mere 
technical grounds. I do hope that when the 
Third Five Year Plan comes into effect from 
next year, money for the purpose of higher 
education will find the highest priority and I 
sincerely hope that the hon. Education 
Minister will do his best to see that more and 
more funds are allotted by the Planning 
Commission for this purpose. 

There are many other matters which hava 
been referred to in regard to academic 
problems by hon. Members. I must, therefore, 
skip over them and refer to only one or two 
matters. The question of discipline and many 
other things relating to students have been 
referred to. I would not go into them. I would 
submit that many of our evils will disappear if 
we have a little forethought and see why in the 
past our education was of such a high 
standard. We have already got under the 
Centre four Central Universities. I would very 
strongly suggest that there should be a Central 
Institute of Indology. A Sanskrit University 
has been started by the UP. Government at 
Banaras. But that will not meet the crying 
needs of Sanskrit education. Somehow or 
other, we have come to feel that our culture 
consists of dance and drama. According to me, 
it is Sanskrit literature which is the 
embodiment of our culture and we should 
have a Central Institute of Indology. The 
States have neither the resources nor the 
capacity nor the breadth of vision. They 
cannot do service to our culture as much as the 
Centre. There is a crying need and a very 
strong case for a Central Institute of Indology. 

Lastly, I will refer to one point and 
that is this.   Last year I think it was 
referred  to  both  by  Dr.  Kane    and 
Dr. Kunzru.   We are doing everything 
j  for  higher   University     education   as 
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[Shri Jaswant Singh.] well as for education 

in affiliated colleges. One year from the 
University education we are transferring to the 
school. In my opinion, it will not serve the 
purpose, because the base and the foundation 
is the secondary education. Unless there is an 
integrated system of education, unless from 
the very beginning the base and thf foundation 
is strong, higher education is not going to yield 
the fruit which we expect from the efforts of 
the University Grants Commission. So far as 
higher education is concerned, there is the 
University Grants Corn-mission and it is doing 
admirable work. For secondary education 
there should be similarly an impartial body, 
which will look into the level of education that 
is imparted in high schools and higher 
secondary schools. I can well see the 
difficulty. As far as higher education is 
concerned, in List III, there is item 66 where 
the Centre can co-ordinate. But secondary 
education is purely a State subject. If 
necessary, I would suggest that even the 
Constitution may be amended, whereby 
provision may be made so that for co-
ordinating secondary education, as in the case 
of higher education, a Secondary Education 
Commission—an impartial body—may be 
started, so that the base and the foundation 
may be strong and there will be an integrated 
system of education. Then and then alone we 
can aay that the level of education will 
certainly rise. 

 

 



1047    Report of University       [ 18 APRIL 1960 ]        Grants Commission     1048 

 



1049    Report of University       [ RAJYA SABHA ]        Grants Commission    1050 

 

SHRIMATI T. NALLAMUTHU 
RAMAMURTI: We are all learning Hindi. I 
have sat for examinations in Hindi.   It will 
take time. 

SHRI NAWAB SINGH CHAUHAN: That 
is all right. But I am not talking of Hindi. I am 
pleading the cause of regional languages as 
against 
English. 

SHRIMATI T. NALLAMUTHU 
RAMAMURTI: Regional languages as well 
as Hindi are important. 

 

(Interruption.; 
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THE MINISTER OF EDUCATION ( DR. K. L. 

SHRIMALI) : His remarks are uncalled for. 

 

Mr.   DEPUTY   CHAIRMAN:        They will 
be expunged from the records. 

'Expunged as ordered by the ChE 

SHRI AKBAR ALI KHAN: Mr. Deputy 
Chairman, Sir, the matter is flo wide and the 
time so limited that I will have to confine 
myself to one or two points. I must say that it 
was a good day when this University Grants 
Commission was established on the lines of 
the United Kingdom Grants Committee on the 
recommendations of the University 
Commission. There are many problems but I 
must say that starting from its first Chairman, 
Dr. Bhatnagar, everybody has contributed his 
best to the Commission and we pay our tribute 
to all the Chairmen and members who have 
done really good work. Regarding the very 
trifling matter just now referred to by Shri 
Rajabhoj and by Shri Chettiar, I must say that 
whatever we say of Dr. Deshmukh, it is out of 
affectionate regard for him. We know that he 
has great capacity and we want him to confine 
his sphere exclusively to the university 
problems so that they may receive his fullest 
consideration and attention. Now, sc far as 
this Report is concerned . . . 

SHRI BHUPESH       GUPTA:      Doei 
the hon. Member think that if he say! 
something inconvenient for the ruling 
party, his thoughts will not be appll 
|   ed to university maiters? 

 

(Time bell rings.)
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SHRI AKBAR ALI KHAN: No. It is always 
my friend who takes delight in creating 
difficulties. I am not going into the question 
whether it is right or wrong but what I say is, 
if he confines himself to the affairs of the 
Commission and devotes his attention to those 
problems, it would be for the good of the 
country. 

SHRI BHUPESH GUPTA: Even the Prime 
Minister of the country plays cricket 
sometimes. 

SHRI AKBAR ALI KHAN: Sir, a very good 
point is that they have extended their 
jurisdiction to the affiliated colleges also and 
that will spread the work of the University 
Grants Commission on a very large scale. It is 
true that if new universities are to be 
established, it is but right that it should be 
done through them and if certain institutions 
ought to get the benefit as universities, that 
also should come through them. I would here 
only refer to the University of Jamia Millia 
which has been established by the Father of 
the Nation during the Non-co-operation Move-
ment days. I was one of its first students. I 
have seen the sacrifices that Dr. Zakir Husain 
and his colleagues have undergone. I strongly 
recommend to the hon. Minister and the 
University Grants Commission that the Jamia 
Millia be given due consideration and be 
included within the orbit of the Commission's 
benefit. 

Now I would like to say something about 
the medium of instruction. We have had 
certain experiences about it. We established a 
Translation Bureau in 1914 and carried on the 
work till 19-19. In 1919 we started the 
Osmania University which had Urdu as the 
medium of instruction till 1948. Sir, I entirely 
agree, notwithstanding P|pf.   Malkani and   
Shri 

Nawab Singh Chauhan, that this academic  
matter should  be  dealt    with on an  academic     
level.     Educational matters should not be 
mixed up with sentiments.    Sir, I would submit 
that, notwithstanding 25 years' work    put in in 
translating works in other languages into Urdu, 
we could not afford to depend  entirely on     the     
translated books.    We had to read the subject* 
in other languages also, I mean particularly in 
English as regards science. Now I would like 
this House to concentrate on this question.   If it 
is only one language being made the federal 
language—it should be so— then     I have got 
nothing to say, and certainly our national 
sentiment demands that English should be  
replaced by     that federal  language,  but with 
due caution, with due preparation, with    due 
planning,    with no hurry, it    should not be 
hustled but, Sir, when we are facing the 
problem of fifteen    languages, then it is a 
matter   which should be very seriously thought.    
My own humble  view  is  this;    I  am  not  an 
educationist, Sir, but I had something to do with  
several  universities     and I would say  that     
universities     and High Courts should function 
in    one language and for the time    being in 
English,  and  in     course  of time     it should 
give room to the federal language.    The plan of 
the whole education should be that after the   
stage of higher secondary course or matri-
culation  course our students    should go  to     
definite    vocations—most     of them.    It is 
this thing that has made the advanced countries 
what they are today.   I refer to the United 
Kingdom where   everyone  does  not  go  in  
for university education.     University     is 
really  for  research     work and  is   a place for 
research workers.   It is not merely meant for 
one to get a degree and  thus  qualify  himself  
for     some clerical job.    This is the problem    
I would urge with your permission and through  
the  Education     Minister  on the University     
Grants     Commission that university education 
should be so planned  taking into     account     
these things.    On the one hand there is in-
discipline and restlessness   among the students.     
On  the  other  hand,     the 
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teachers—although their salaries have been 
increased—are interested more in their 
emoluments and in their grades and they do 
not take interest in the students either 
according to the system as it is prevalent at 
Oxford and Cambridge and other places or 
according to the other old system of our own 
country when the teacher was considered 
Guru or Murshid and everyone used to listen 
to his teachings with devotion. We are neither 
bere nor there. On the one side the 
unemployment situation, the restlessness 
situation and the indiscipline situation should 
be tackled; on the other side we should also 
see that the standard of education really 
improves so that brilliant students could enter 
the portals of a university and do research 
work there and produce results to the 
advantage of mankind for which the 
universities are really meant. One word if you 
please, Sir. I do not consider that universities 
should be treated as colleges. If you have 
dance or music in a university, it has no 
meaning. A university must have a 
universality. There, every thought, every 
philosophy, every science and literature, all 
cross-sections must meet, which should all go 
to build up something of universal application. 
This is the point on which we should all 
concentrate and 1 have no doubt that with the 
good efforts of the present Commission these 
really difficult problems will be given due 
consideration and we will have something of 
which we may be proud. 

SHRI MOHAN LAL SAKSENA 
<Nominated): Mr. Deputy Chairman, Sir, it is 
indeed embarrassing to have -*o speak at the 
fag-end, but still I should avail of your 
indulgence and I would like to make some 
observations regarding some of the important 
questions  raised  in  the Report. 

At the very outset, Sir, I may point out that 
there are difficulties in the way of our 
discussion, not only bemuse the time has been 
limited but 

also because the Report deals with a period 
one year earlier. We do not know as to what 
action has been taken on the recommendations 
made in the Report. It would have been much 
better if the Commission had submitted an 
interim report for 1939-60 and the Minister 
had placed a statement on the Table of the 
House to inform us as to what action has been 
taken on the recommendations and 
suggestions made in this Report. For instance 
it has been suggested in the Report that there 
should not b« universities confined to one 
field only, and yet I know, during this very 
year a university has been opened—a uni-
versity for agriculture. I do not know whether 
it was done with the consent and approval of 
the University Grante Commission or without 
it or against it. So it would have helped us in 
making suggestions at this stage if the 
Minister had informed us as to what 
recommendations or suggestions made in the 
Report have been accepted or are being 
considered and, still more, what the 
Commission itself has done during the year 
because, in this very Report, it has made 
certain suggestions. For instance it has stated 
regarding the introduction of an Indian 
language as the medium of instruction in place 
of English that it was of the opinion that the 
changeover should be gradual and should be 
after careful preparation and that it had been 
suggested to the Commk-sion that it should set 
up some committee itself. I would like to 
know what has been done during the one year, 
and what it means by gra-dualness. Will it. be 
ten years or twenty years or twenty-five years? 
It should have been defined. Let me refer to 
Madras for instance. I have read the speeches 
of the Vice-Chancellor of the Madras 
University in the Council and also the speech 
of the Education Minister there. The Madras 
Education Minister had stated that the policy 
of the Madras Government was that they 
wanted Tamil to become the medium of 
instruction by the academic year 1963-64. On 
the other hand, the Vice-Chancellor of %the 
Madras   University,   who   happens   to 
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[Shri Mohan Lai Saksena.] be a member of 
this Commission, was opposed to that even. 
The Madras Education Minister had pointed 
out that it was in 1946 that the Madras 
University had decided that any college which 
wanted to make Tamil the medium of 
instruction could do so. But it has not been 
done so far and since 1946 fourteen years 
have gone by. I would like to know what 
preparations have been made or whether the 
Vice-Chancellor of the Madras University 
himself—a member of this Commission—has 
taken any steps in that direction or whether the 
University Grants Commission itself has 
given any assistance to the universities or to 
the colleges to have books in English 
translated or written in the regional languages. 
If they have not done anything, an impression 
is bound to be created that the Commission 
wants to dodge and to keep the evil day off 
somehow. I remember also of Mr. Chettiar 
reminded us today that in 1935 or 1936. when 
we talked of Indianisation of the armed forces 
and put a question as to how long it will take 
to Indianise the armed forces completely, it 
was replied to by one of the secretaries of the 
Government of the time—and he was a 
responsible man—and he said that it was not 
possible for anyone to think of its happening 
within living memory. He could not even 
think of it and still we are here and we find 
that our armed forces have been wholly 
Indianised. Who could have thought in 1945 
or 1946 that the change-over would not take 
place during all these fourteen years in the 
Madras University? Where there is a will 
there is a way and I feel that the University 
Grants Commission has n°t shown any will 
towards this and, therefore, I have grave 
doubts whether it will be able to show any 
concrete   results   in   the  near  future. 

Now so far as the Report is concerned, I 
have carefully read it; while I agree with some 
of their observations and conclusions, yet I am 
not able to see my way to congratulate the 
Commission   on  its  performance.     It 

has undoubtedly got a number of eminent 
educationists as its members, but with due 
deference to them I am afraid the working of 
the Commission has not been inspired by the 
approach of an educationist. At best it is an 
accountant's or a banker's approach. Sir, the 
banker has always his eye on his money, the 
politician on the next election and the 
statesman on the next generation, but the 
educationist is expected to keep in view even 
the generation after the next. I am afraid 
nothing in this report shows that the 
Commission has bestowed any thought to 
what would happen in the next generation. 

If we follow this vague policy regarding the 
medium of instruction as it is being carried out 
today, I am afraid we will never be able to 
solve the problem. I know in U.P. and other 
States they do not know what is going to be 
their medium of instru-tion, whether it would 
be English or it would be Hindi or whether it 
would be the regional language of the State. 
We have to come to some decision. My 
submission is that during the last four years of 
their existence if the University Grants 
Commission had devoted their attention to this 
important question, they would have done 
their duty to this generation as well as to the 
next generation. 

Next, Sir, I would like to reft-r to the 
question of the matching grant business. That 
is why I was saying; that the Commission has 
a banker's approach who always keeps his eye 
on the money. What is this? You want the 
institution, the university <>r the State 
Government to find an amount of matching 
grant before giving any grant. On page 5 of 
the Report, the argument given is that unless 
the scheme is of a developmental character, 
the maintenance expenditure will have to be 
met by the State or university. Therefore, 
unless the State Government is able to find 
money for It, the Commission will not be able 
to give funds; they would not make any grant 
for any such scheme.    I can suggest a number 
ot 
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schemes which, if they had been allowed 
during this Plan period, could have become 
self-supporting; not only self-supporting, they 
would have become a source of welfare for 
the student community  itself. 

Sir, we Tiave been laying a great deal of 
stress on manual labour and co-operation, but 
what have the universities done to create this 
spirit of co-operation among the students? We 
know that the students are not getting good 
milk. Would it not be proper for every 
university to have a co-operative dairy of its 
own, and I am sure that the dairy, thus started, 
will become self-supporting within three 
years of its start? Not only that, it would 
provide employment for the students. I know 
that if I were reading in the present times, I 
would not have been able to manage in the 
absence of some employment. So I submit 
that the University Grants Commission, 
instead of taking to the beaten track, should 
strike new ways. 

One thing they could have started was 
hostels for self-supporting students whose 
inmates could read as well as earn. There are 
eight lakhs of university students in the 
country. They require so many things. Can't 
we have in these universities factories where 
they could produce things like tooth powder 
or hair oils for the students' use, or stationery? 
Even if we take the expenditure by students to 
be one thousand rupees per year, we can 
imagine how much it will come to; it will be a 
very big figure. Students could be made to 
produce their own paper., Even if the students 
could give one or two hours a day or one day 
per week to some social work, how much 
would it come to? Even at the rate of one 
rupee per day per student, it would come to 
rupees five or six crores. Can't we think of 
ways and means by which we can have these 
sources of income, for the benefit of 
educational institutions on the one hand and 
for providing employment to the students on 
the other? But as we see, we do not know how 
to canalise their energies, 

leaving the students to face the prospect of 
unemployment for a long time to come. 

(Time bell rings.) 

Sir, I know that my time is up but I would 
like to say one or two words about the 
proportion of students to teachers. The Report 
says that the number of teachers is not 
sufficient to maintain personal contact with 
the students. But I do not agree with this view. 
Take the case of the Lucknow University. It 
has got about 400 teachers with 8,000 
students. Is it too much if we expect 20 or 25 
students to be looked after by one teacher? I 
suggest that at the time of enrolment of a 
student in the university, as you have got a 
column of local guardian, you must have a 
column for the teacher who would be the 
friend, philosopher and guide to the student, 
to' whom the student will look for guidance. 
The teacher should be responsible for looking 
after the well-being of the student. Twenty or 
twenty-five students per teacher would come 
to one day per student. If this sort of scheme 
had been there, we would not have faced the 
ugly scenes that were enacted in Lucknow. 
Sir, when I went back to Lucknow after 
December session, the University was closed. 
The teachers were sitting at home. Nobody 
knew what to do. Though I have to say a lot 
on this question, since I have no time, 
presently—I will not say much. I will express 
my ideas on this question on some other 
occasion. 

Sir, nobody bothered. More or less there 
were 8,000 students. There was a complete 
lockout. Nobody knew what was going to 
happen. The teachers as well as the students 
thought that the university would remain 
closed till July. I said, "What is this? Can't we: 
.face our own sons and our own students?" So 
I offered myself as a. volunteer to go and see 
that nobody did any damage to life or property 
and asked the Vice-Chancellor to> open the 
University. My request was not heeded and 
police force was brought into the University    
campus. 
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[Shri Mohan Lai Saksena.] In spite of that, 
I continued and succeeded in my efforts. And 
as a result of support and co-operation I 
received in this from others, the police was 
withdrawn and the University opened before I 
came to Delhi for the February session and 
6,000 and more students are appearing for 
their annual examination, otherwise nobody 
was bothering. 

So, Sir, I was pointing out that even with the 
present proportion of the teacher to students 
which is not more than 1:25 it should be 
possible to maintain personal contact between 
the two and the present state of affairs could be 
considerably improved. This is a subject which 
requires not one or two days' discussion, but 
requires our special attention. It concerns not 
only the present generation but the 
nexffeneratiotr^as well. Therefore, we have to 
devote time to this problem. I wish the 
Education Minister could find more time for 
discussing the next report and not one or two 
days when we could hammer out our ideas 
about tackling the problem of student 
indiscipline, teachers' conduct •etc. 

One word, before I sit down, about the 
university autonomy. It is said that the 
universities are autonomous. When I 
approached the Governor with regard to the 
Lucknow University, he said that he had not 
much say in the matter as he was ex-officio 
Chancellor and had to be guided by the advice 
of the Minister. The Executive Council 
comprises ten or eleven deans of different 
faculties and four members nominated by the 
Governor, actually nominated on the advice of 
the Minister concerned. So, where is the 
autonomy in the universities? Therefore, I sub-
mit that the Governors should not be ex-officio  
Chancellor. 

Even in regard to nominations, instead of 
confining the choice to educationists, often 
Ministers, their wives or their henchmen are 
nominated irrespective of their    being    
interested in 

 university education and thereby group and 
power politics are introduced in the 
universities. Sir, I have always maintained 
that  unless  these     group 

 rivalries and party politics are banished from 
them, universities will go to ruin and that 
will be a very sad day not only for this 
generation but for the coming generations as 
welL 

DR. K. L. SHRIMALI; Mr. Deputy 
Chairman, Sir, first of all I should like to 
thank all the hon. Members who have 
participated in this debate. I am very 
grateful to you, Sir, that the general 
approach to the university problems in this 
House has been that of a non-partisan. It is a 
good augury for the country that as far as the 
universities are concerned, we can view 
their problems in a detached spirit and in a 
non-partisan manner. I an, therefore, 
particularly grateful to all the Members of 
various political groups who have 
participated in this debate and made various 
suggestions. 

Before I deal with the various points that 
have been raised during the course of the 
debate, I would tike to pay my tribute to the 
Chairman of the University Grants 
Commission and the Members of the 
Commission who have rendered 
distinguished services. The problems of the 
universities today are difficult. They are 
passing througk the teething period and 
various kinds of problems and difficulties 
have to tie faced. 

SHRI BHUPESH GUPTA; Wky should it 
be teething period at this olo" age? 

DR. K. L. SHRIMALI: The universities are 
old but the times in which w« are living are 
new and they have to adjust themselves to the 
changes that are taking place. The old teeth 
ar« falling down and new teeth are coming up. 
Therefore, I said that in a way this is a teething 
period for the universities. I was paying my 
tribute to I the Chairman of the Commission 
and   the Members of the Commission and if 
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i may say so, it is largely due to the devotion 
and sincerity and ability of Dr. Deshmukh 
that the U. G. C. has succeeded to a large 
extent. I am sorry chat certain references were 
made by my friend Mr. Rajabhoj . . . 

 

DR. K. L. SHRIMALI: ... to which I th.nk I 
am going to reply, and I think those remarks 
were uncalled for. It is true that Dr. 
Deshmukh is now drawing a salary of Rs. 
3,000 and also pension. When he was 
appointed, he was drawing a nominal salary 
of Re.  1|- 
and ...........(Interruptions.)  I am trying 
to explain and the hon. Members will kindly 
have patience. Every year the Ministry used to 
write, to him asking him whether he would 
continue to nave the same arrangements or 
draw his full salary. It was quite open to the 
Chairman to draw his full salary at any time. 
There is nothing wrong in it. It was a sacrifice 
on his part when he did not draw the full 
salary. We must appreciate it and even after 
drawing the full salary, he continues to work 
with devotion and sincerity and he deserves 
our praise on that account. Therefore, I think 
it is hardly fair to him to say that by changing 
this arrangement the value of his services 
have, in any way, been diminished. There 
may be some differences of opinion on certain 
matters but there is no gainsaying that the 
Chairman of the Commission has shown great 
ability in dealing with the University 
problems and I think it was the good fortune 
of the Government that we got him as the first 
Chairman of the U. G. C. He has raised its 
stature and he has been able to deal with 
difficult problems . . . 

SHRI AKBAR ALI KHAN; The first 
Chairman was Dr. Bhatnagar. 142  R.S.D.—5 

DR. K. L. SHRIMALI: The first Chairman 
of the U. G. C. after it became a statutory 
body was Dr. Deshmukh. There is nothing 
which prevents him from expressing his views 
on any subject or on political matters. He is 
quite free. He is not a Government servant. 
Mr. Chettiar asked whether he could express 
his views on political matters and whethe rhe 
was not governed by the Government Ser-
vants' Conduct Rules. I would like to say that 
he is not a Government servant in the ordinary 
sense. He is drawing salary from the U. G. C. 
and my own view in this matter is that it 
would not be proper for the Government to lay 
down any rules in this matter. We should 
leave it to the discretion of the Chairman and I 
have no doubt that the Chairman who holds 
this high office will act with discretion and I 
would be the last person to frame any set of 
rules for the conduct of the Chairman. It is 
also my desire that as far as possible the 
University Vice-Chancellors and the 
Chairman of the U. G. C. should not enter into 
the daily controversies about political matters . 
. . 

SHRI BHUPESH GUPTA; Are these 
remarks warranted in this particular case? It is 
a serious observation. You are telling him 
with kindness. 

 
DR. K. L. SHRIMALI: As I said personally 

I would like the Universities to keep out of 
the day-to-day controversies and from that 
point of view the Vice-Chancellors and the 
Chairman of the U. G. C. should keep out of 
day-to-day controversies. That I think would 
be a healthy practice. The universities do not 
serve any particular section of the society. 
They do not serve any particular political 
party. They serve the society as a whole. 
Certainly the Vice-Chancellors and the 
Chairman of the U. G. C. should express their 
opinions on broad 
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[Dr. K. L. Shrimali.] public questions. But 
I think it would be unfortunate if they took a 
partisan spirit. As I said, I am not speaking on 
this particular matter or the particular 
statement which the Chairman of the U. G. C. 
has made. I am only enunciating a general 
principle with regard to the functions of 
people who have to deal with universities. 

SHRI BHUPESH GUPTA: The statement 
he made has nothing to do with it. 

DR. K. L. SHRIMALI; That is a matter of 
controversy. I am only making a general 
statement that it would be a healthy practice if 
the universities do keep out of the day-to-day 
controversies because the universities are 
expected to serve the whole society, not any 
section of the society, not any part of the 
society. Therefofe, they cannot take a partisan 
view. As soon as the universities begin to take 
a partisan view or they begin to serve any 
particular political party, they cease to 
discharge their special responsibilities for 
which they are set up. The universities are 
there to seek truth and to seek knowledge and 
as soon as they become instruments of one 
political party, in my opinion the universities 
cease to discharge their special responsibilities 
and, therefore, the universities should be kept 
out oT the day-to-day controversies. The Vice-
Chancellors and the University men should 
express their opinions on broad public 
questions. There is nothing to prevent them. 
As I said, I would be the last person to frame 
any set of rules for the conduct of the 
Chairman of the U.G.C. or even of the Vice-
Chancellors. 

SHRI BHUPESH GUPTA; You cannot 
frame rules. Only the Parliament can do. 

SHRI AKBAR ALI KHAN: What about the 
regular statement? You are evading the issue. 

SHRI SANTOSH KUMAR BASU: The 
statement need not be discussed here. 

1 SHRI AKBAR ALI KHAN; What is the 
reaction of the Government? 

DR. K. L. SHRIMALI; I think I have done 
with this matter. I have personally great 
respect for the Chairman of the U. G. C. and 
in my opinion it is our good fortune that we 
had him as our first Chairman. 

SHRI BHUPESH GUPTA: Do not try to 
drive him out. 

SHRI DAHYABHAI V. PATEL: I think the 
hon. Minister is unnecessarily exercised over 
the remarks of Shri Rajabhoj, which have no 
value. 

DR. K. L. SHRIMALI; His remarks were 
very objectionable I am amazed that he made 
those remarks. 

 
DR. RAGHUBIR SINH; Have not those 

remarks been expunged? 

MR. DEPUTY CHAIRMAN: Those 
remarks have been expunged. 

SHRI BHUPESH GUPTA: Then you 
expunge all that he has said. Therefore, I 
submit that all that he said about the 
Chairman of the U.G.C. be expunged. 

MR. DEPUTY CHAIRMAN; It has nothing 
to do . . . 

SHRI BHUPESH GUPTA: It has to do . . . 

MR. DEPUTY CHAIRMAN; It is for me to 
decide. 

SHRI BHUPESH GUPTA: Yes. Then I 
make a submission that the remarks made 
with regard to the Chairman of the U. G. C. 
be expunged from the proceedings. 
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MR. DEPUTY CHAIRMAN: All right. He 
has not made any remarks. It has nothing to 
do with it. 

SHRI BHUPESH GUPTA: It has really . . . 

DR. K. L. SHRIMALI; Another problem 
which has naturally exercised the minds of 
hon. Members is with regard to student 
indiscipline. Now in this matter also, if I have 
understood my friend Mr. Gupta rightly, I 
think it was his opinion, as also the opinion of 
other Members in this House, that wherever 
we find that there is misbehaviour of students, 
tearing of examination papers or defiance of 
the authority of the Vice-Chancellor and the 
teachers, beating the invigilators, seeking free 
entry to the cinema halls and cultural shows, 
hunger strikes and demonstrations . . . 

SHRI BHUPESH GUPTA: I did not say all, 
but I said some of them. 

DR. K. L. SHRIMALI: Well, some of them. 
These we should condemn in unequivocal 
terms. In this matter if all sections of society 
and all political groups unanimously and 
unequivocally condemn these kinds of things 
which bring discredit to our student com-
munity and to our country, I am sure that 
these things will not recur again. Only if we 
know what to condemn, shall we be able to 
deal with these things and do more positive 
things. Very often we are afraid of telling the 
truth and sometimes we wish to take certain 
advantage out of a situation. 

AN HON. MEMBER; Political advantage. 

DR. K. L. SHRIMALI; Whether it is 
political or otherwise, I think in th's matter I 
wish all the political parties would make a 
general approach to this problem and 
wherever these things happen, condemn these 
activities in unequivocal terms. If that is done 
I may assure you that these things will not 
recur. Some of the findings have shown that 
behind all these 

activities and agitations there is some kind of 
assistance and encouragement being given to 
the students from political groups. If we all 
agree that by all these activities we are ruining 
our universities then the problem will be 
solved in no time. It will not take too long if 
all of us unanimously agree that these are the 
things which will not be tolerated among our 
students. It is a disgrace that in the 
universities the students should tear off the 
examination papers, that the students should 
abuse their Vice-Chancellors, and their 
teachers, that the students should beat their 
invigilators. All these things are highly 
undesirable. I know that by and large the 
general s+udent community is healthy in this 
country, and I have no doubt that the students 
will play their due role in the national 
reconstruction and in the building up of our 
country. Such sporadic events, wherever they 
occur, should be discouraged and condemned 
by all sections of society. If in this matter 
there is general agreement, I am sure the 
problem will by no means be difficult or 
insoluble. 

SHRI AKBAR ALI KHAN: I am sure Mr. 
Bhupesh Gupta will also agree to this. 

MR. DEPUTY CHAIRMAN: Order, order. 

SHRI BHUPESH GUPTA; Sometimes 
those in the B. P. C. C. fight in Calcutta in 
their meetings; that is the difficulty. 

SHRI AKBAR ALI KHAN; He should give 
his support to this. 

DR K L. SHRIMALI: We have to look at 
the problem in its proper pers-nective. It ^s no 
use saving that the vounger generation is 
delinquent and the older generation is law-
abiding. There is delinquency among the 
older generation also. Cynicism, emptiness, 
reiection of social resnons'bilitv, deterioration 
of moral standards—these are some of the 
th'ngs which are there in the older generation 
also, 
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SHRI BHUPESH GUPTA: Futile 
moralising by the old. 

DR. K. L. SHRIMALI: I think my hon. 
friend also belongs to the older generation. He 
cannot be among the younger generatiton. 

SHRI SANTOSH KUMAR BASU: He is 
on the border line. 

DR. K. L. SHRIMALI; Therefore, these 
things are happening. Naturally they affect the 
younger generation also. So when we indict 
the conduct of the younger generation, we 
must also remember that at present we are 
also partly responsible for many of the things 
that are happening. 

Several hon. Members drew attention to the 
low standard of our teachers, the moral and 
academic standards of our teachers. Naturally, 
education is not merely a matter of precept. It 
is a matter of example also. 

SHRI AKBAR ALI KHAN: Quite right. 

DR. K. L. SHRIMALI: The students day in 
and day out see their Vice-Chancellors who 
sometimes do not behave properly, Vice-
Chancellors who are expected to maintain 
high academic standards and integrity. They 
see them stoop low in dealing with human 
situations. They look up to their teachers who 
should be their guardians in academic matters 
and who should also have academic cons-
cience. If the students day in and day out look 
up to them and they do not get guidance from 
their elders and from their teachers, then 
naturally they feel frustrated and much of the 
frustration is on account of this reason. 
Therefore, in this matter we have to nake an 
all-out effort to create consciousness among 
the younger generation and among the 
teachers that if the universities go down, then 
we go down as a country. The universities are 
the flame of our .civilisation and if that flame 
is extinguished or if that light becomes dim, 
then all our plans, all our  industrial 
developments  will not 

lead us anywhere. We must give the highest 
importance to maintaining proper standards 
not only in academic mastfers, but in the 
moral sphere also. And it should be our 
continuous endeavour from all sides to ensure 
that high standards are maintained by the 
teachers and the Vice-Chancellors and the 
best of the people should go to the universities 
to give guidance to our younger generation. It 
is only when we make efforts on all sides that 
this 
problem can be solved. / 

The second point on which there was a 
great deal of controversy was with regard to 
the medium of instruction. As far as the 
medium of instruction is concerned, it has 
been the policy of the Government, which I 
would only like to reiterate, that the regional 
languages should be the media of instruction. 
There can be no two opinions about this 
matter. 

There will be general agreement that 
English cannot continue to be the medium of 
instruction for an indefinite period. A time 
must come when the regional languages must 
take their place in the Universities and must 
become the media of instruction. From the 
psychological point of view, from the 
socialogical point of view and from the point 
of view of the growth of our democracy, it is 
essential that our regional languages should 
take their due place, and I have no doubt in 
my mind that in course of time they will take 
their due place. It is not possible for any 
people to express themselves in any other 
language more adequately than in one's own 
language. 

DR. W. S. BARLINGAY (Bombay): What 
does the Law Commission  say 
about this? 

DR. K. L. SHRIMALI: I am not concerned 
with the Law Commission. I am concerned 
with the University Grants Commission. 

MR. DEPUTY CHAIRMAN: We are 
discussing the Report of the University 
Grants Commission. 



1075    Report of University       [ 18 APRIL 1960 ]        Grants Commission    1076

DR. W. S. BARLINGAY: We are talking 
about the medium of instruction. That is why 
I am raising this question. 

DR. K. L. SHRIMALI: I was rather 
surprised when Mr. Bose said that there was 
linguism in the Universities. He added that if 
we adopted the regional languages, we would 
develop a parochial spirit which is in contrast 
with the universal spirit of the universities. 
My friend, Prof. Wadia, also said that the 
Commission had made a disastrous statement 
and he went on to say that multi-linguism was 
leading us to the condition of the 18th 
Century. I am afraid the idea that a foreign 
language should continue to be the medium of 
instruction for an indefinite period is more 
associated with 18th Century than that one's 
own language should be the medium of 
instruction   n the higher studies. 

DR. W. S. BARLINGAY: Why can't it be 
Hindi? 

DR. K. L. SHRIMALI: So far as this matter 
is concerned, this is being looked into by the 
universities themselves. Eight universities in 
our country have already switched over to 
Hindi or the regional language or are going to 
have instructions through the medium of the 
mother tongue or H ndi. Fourteen Universities 
have proposed to switch over to the regional 
languages. They are taking the necessary 
steps. Mr. Bose said that when this was done, 
it would create difficulty with regard to the 
exchange of students and professors. What 
happens, Sir, when somebody from China 
goes to an English university or to an 
American university? What happens when a 
Chinese professor goes to lecture in some 
other university? They pick up the language. 
In our country, we have already made 
arrangements for our boys and girls to learn at 
least three languages in their secondary 
schools, their mother tongue, the regional 
language and English. Every student who 
comes out of the university will have adequ-
ate knowledge of English.      In    fact, 

as the regional languages take their place, it 
must be our endeavour to improve the standard 
of English. We do not want in this country to 
lower down the standard of English in any way. 
In fact, we should lay great emphasis on the 
importance of teaching English. From every 
point of view, English is essential. Knowledge 
of English opens the door to the rest of the 
word, the word of science and technology. 
Therefore, while we switch over to the regional 
languages, as quickly as possible—we must at 
the same time ensure that the standard of 
English does not go down. For the study of 
science and technology, for a long time to 
come, a good knowledge of English is essential 
and we should not do anything to lower the 
standards. That is the point which the 
University Grants Commis-' sion has been 
stressing and that is the point which the 
Government has been stressing continuously. 
As far as our policy is concerned, it is clear and 
definite, that regionallanguages should be the 
media of instruction but the question is that in 
this period of translation we should not do 
anything to lower the standard of English, so 
that we do not cut ourselves off from the main 
currents of science and technology and thus 
make our students suffer on that account. 

DR. RAGHUBIR SINH: May I request the 
hon. Minister to enlighten us as to what he 
has been doing to increase the standard of 
knowledge in the regional languages? He has 
already admitted that Hindi has already been 
enforced or is being enforced as the medium 
of instruction. 

DR. K. L. SHRIMALI: I am coming to that. 
The University Grants Commission has 
already appointed a working group, and in 
collaboration with the State Governments and 
the universities, the Ministry of Education has 
already worked out a scheme for translation 
of text-books generally prescribed in Indian 
universities on scientific and technical 
subjects. A list of two hundred books has 
been drawn up and we are hoping to get these 
books ready as quickly as possi- 
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[Dr. K. L. Shrimali.] ble. It is proposed that 
the entire expenditure on these translations 
may be met by the Central Government. 
Along with these translations, we are also 
attempting to get some original books 
prepared by eminent scientists and authors in 
the various fields. Some State Governments 
are also making some efforts, and I am hoping 
that in course of time they will be able to 
produce an adequate number of standard text-
books in different places. 

DR. RAGHUBIR SINH: I would like to 
have an assurance about 'humanities'. 

MR. DEPUTY CHAIRMAN: Let him 
reply. 

DR. K. L. SHRIMALI: So far as the 
Universitiy Grants Commission is concerned, 
it is the desire of every Member of the House 
that it must be strengthened. If there is ahy 
difficulty in the way, it must be resolved. It is 
also the desire of the hon. Members that the 
State Government should consult the 
University Grants Commission before setting 
up new universities. I think there was one hon. 
Member who said that this recommendation 
was made by the University Grants 
Commission out of vanity. I am afraid that he 
has not understood the whole purpose. If the 
University Grants Commission is to co-
ordinate and determine the standards, if it has 
to take some responsibility for the 
development, it is absolutely essential that the 
State Governments should consult the 
Commission before setting up universities. 
There can be no two opinions about this 
matter. Not only the State Governments, but I 
think the Ministries also should consult the 
University Grants Commission before giving 
grants. I have already taken up the matter with 
the Ministries and I hope we will be able to 
come to some kind of arrangement by which 
the other Ministries—the Ministry of Health, 
the Ministry of Scientific Research and 
Culture and the Ministry of Food and 
Agriculture, 

these are the three Ministries which have 
been giving some grants to the universities—
even though they give grants direct to the 
universities, may consult the University 
Grants Commission. 

There was an interesting point raised by Mr. 
Jethalal Joshi, and I think Mr. Sapru also made 
reference to it. They said that the universities 
should not  only  impart  instruction but that 
they should  take  some  responsibility for 
giving guidance and also for finding 
employment for the graduates who are  coming  
out  of  the    universities. In  this   matter  
though   I   agree   that the universities will 
have to be linked up with the general 
economic development of the country, we 
must also remember that the universities are 
not vocational  institutes   in  the    narrow 
sense of the term.    If the function of the 
universities is only to prepare men and  
women for  vocations,    then     it would be a 
very narrow function of the universities.    The 
function of the universities  is to broaden    the 
outlook, develop among the young people a 
spirit of enquiry and research and to develop 
among  the  youth respect for truth and 
knowledge.    It is  true that when they come 
out of the universities, the students must be 
able to stand on their own legs and must be 
self-reliant citizens, but I do not think it is the 
intention of any hon. Member that the 
universities should be reduced to the status of 
vocational institutes. In this    connection I 
should 5 P.M.    like to say that the University 
Grants Commission    and the Ministry of 
Education are already in consultation with the   
Ministry   of Industry and Commerce to find 
out if we could set up some kind of industrial 
estates in each university so that the  students  
might   earn  while  they are   learning.     In   
our   country     the greatest problem is that a 
large majority of students who should go to the 
university  are  not  able  to  go  there on 
account ft economic circumstances and we 
must ensure that the economic barriers do not 
stand in the way of the students in any manner.    
May I take a few minutes more, Sir? 
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MR. DEPUTY CHAIRMAN:  Yes. 

DR. K. L. SHRIMALI: This scheme is 
under discussion with the Ministry of 
Commerce and Industry and we are trying to 
find out if they could set up some kind of 
industrial estates where the students could do 
some work by spending a few hours and earn 
something so that they could maintain 
themselves in the universities. 

References were also made with regard to 
restriction of students. I think it was my 
friend, Mr. Bhupesh Gupta, who suggested—
he is going away now—that no restriction 
should be placed on the development and 
growth of universities. If we had resources, we 
would certainly like to set up as many 
universities as possible but there is no point in 
setting up and multiplying third-ra.e universi-
ties. I would like that everyone of our 
universities should maintain the highest 
standards, so that they may compare 
favourably with the best universities of the 
world and for this iwe require money. My 
friend, Mr. Mohan Lai Saksena, said that the 
University Grants Commission is making a 
banker's approach. Well, Sir, a banker's 
approach is necessary unfortunately for higher 
education. Higher education cannot be built up 
without adequate finances. For building up our 
laboratories, for buLding up our libraries, for 
building up research institutions and research 
departments, we need money. 

SHRI MOHAN LAL SAKSENA: May I on 
a point of personal explanation say that I did 
not say that? What I said was this. When they 
insist on matching grants, they have got the 
money here and they do not invest it because 
the institution or the university cannot find the 
corresponding amount. So my suggestion was 
that they should start doing something which 
would help the institution or the university 
and not keep the money idle on their hands. 

DR. K. L. SHRIMALI:    I think he said that 
the whole approach of the University  Grants    
Commission    was not that of an educationist 
but that of a banker and I say that a    banker's 
approach is necessary because educational 
development is largely dependent on  
economic  development.     If we do not have 
resources,    how can we develop the 
universities?   Therefore,  adequate  resources     
must     be available to the universities in order 
that  they  might  be  able  to  develop their 
Departments.    With regard    to matching 
grants,  I had already  said in   my  introductory     
remarks   while moving the motion—if the 
hon. Member had been present, he would have 
noted it—that the    University Grants 
Commission was seriously considering the 
abolition of this system of matching    grants.    
They    are   considering whether for  certain    
projects  which are being developed they 
should   not give cent, per cent, grants.    In    
my opinion if the State Governments also play 
their role, the system of matching grants is a 
very healthy one. The resources of the Central 
Government are limited and if both—the 
Central Government   and  the   State  Govern-
ments—could come  together  for the 
development of the universities, then we would 
be able to have more resources.    But if we 
throw the whole burden  on   the  Central  
Government, and   the   State   Governments   
wash their hands off the development work that 
is being done in the universities, I am afraid it 
will not be desirable. This matter, as I have 
said already, 

is being examined by the University Grants 
Commission. 

As far as multiplying of the universities is 
concerned, I am definitely of the opinion that 
it is no use multiplying third rate universities. 
At present all our resources must be made 
available for building up the existing uni-
versities and for building up the various 
departments and research sections in the 
universities so that our universities may not 
be inferior to any of the universities in the 
world. 
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[Dr. K. L. Shrimali.] 
Keeping this in view, I think restriction of 

numbers becomes    inevit-' able and some 
kind of selection will have to be made of 
students who are seeking  entrance  to  the 
universities. At present in     the     
departments  of Science and Technology, 
selection    is already   being made  and  I  
think  in the near future we will have to en-
sure that only those students proceed to  
universities  either to     the     Arts Faculties  
or  Science  Faculties  or  to the technological    
departments,    who can derive benefit from 
higher education.    At present the difficulty   
is that a large number of students go to the 
universities and just stay there as if in a 
waiting room, as has been pointed out by the 
Commission, without   any purpose, or any 
mission.    That is not a very happy state of 
affairs.   We are trying to tackle this problem 
on   two fronts.    One  is     by     improving  
our secondary  education.     We are making 
effor.s and though we have    not succeeded 
much in that direction, we are making 
continuous efforts to make secondary   
education  more    independent   so   that   the 
students   who go out    of    secondary    
schools    do   not all proceed to the    
Universities but enter  into  various   trades   
and  vocations.   For that there should be ade-
quate  preparations   in  the  secondary stage, 
so that they do not have the urge to go to the 
Universities without any purpose or ambition 
and without being   fit   for   university      
education. One or two members said that after 
all  this  is  democracy  and  the gates of the 
Universities must be left open, i do not 
believe in this. Higher   education is meant for 
those people who can   derive  benefit  from  
it.      In  no country  in  the world     is  
university education universal.      It    is not 
like elementary    education.        University 
education by its very nature has got to be 
restricted.   Therefore, in course of time we 
will have to put restrictions on the students 
who proceed to the  Universities.    I  would,  
however, like that every boy or girl who has 
the ability to proceed to the University should 
be able to do so whether 

he has financial resources or not, and we are 
trying to find out if in the Third Five Year 
Plan we could have adequate number of 
scholarships for such students. Economic 
barriers should not stand in their way in any 
respect. 

SHRI P. N. SAPRU: What is the objection 
to our having varying standards in our 
universities? Let us have a minimum standard 
and then some universities will have better 
standards while others will just have the 
minimum standards. And the entrance can be 
by competitive examinations. 

DR. K. L. SHRIMALI: I think all our 
universities should have high standards. I do 
not want that any university in our country 
should have low standards. 

DR. W. S. BARLINGAY: University 
education should be restricted but there 
should be no restriction. There is a distinction 
between the two. 

SHRIMATI YASHODA REDDY: I think 
when the hon. Minister said 'universal', if I 
understood him correctly, he did not mean 
that every student should be a university 
student. He perhaps meant that all the 
subjects should not be taught in the univer-
sities—there are a variety of subjects—arts, 
science, culture, etc.—and not that everybody 
should be a university student. 

DR. K. L. SHRIMALI: I think the 
impression which I got from the speech, 
which Mr. Bhupesh Gupta made and by some 
other Members here, was that we should not 
close our doors to the large number of 
students who are not able to get admission 
today. 

SHRI AKBAR ALI KHAN: Unless you 
provide some other avenue. 
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DR. K. L. SHRIMALI: This is a point 
about which we must come to a firm decision. 
We discussed it at the last Education 
Ministers' Conference. Unfortunately, the 
Education Ministers did not agree and we are 
going to take up that matter again at the next 
Education Ministers' Conference. Unless we 
come to a firm decision in this matter, the 
standards cannot be improved. You go on 
pouring money into the universities and you 
go on sending students to the universities and 
overcrowding them. There are no seats for 
them. There are no laboratories for them. You 
just go on admitting students. This does not 
lead us anywhere. Therefore, in this matter I 
think the University Grants Commission, the 
State Governments and the Central 
Government will have to come to some 
agreement in the near future. They have 
already come to an agreement as far as tech-
nical education is concerned. No third class 
boy today can get entrance in any technical 
institution. The same thing should happen to 
other faculties also. I have no doubt about it in 
my mind. 

I do not like to detain the House any 
longer. There was some reference made to the 
Aligarh University. I would like to say that 
the Committee is meeting tomorrow and I 
hope that they would start their work soon. 

SHRI DAHYABHAI V. PATEL: Are they 
going to take a vacation? 

DR. K. L. SHRIMALI: The hon. Member 
knows that the Committee resigned but the 
Committee has reconsidered the matter. The 
Vice-Chancellor worte to them and they are 
meeting tomorrow. I hope it will be possible 
for them to start the work soon. I do not think 
I have to say anything more on this matter. 

SHRI DAHYABHAI V. PATEL: Delhi is 
too hot for them.   They may 

go to Gulmarg.   The University has a place 
in Gulmarg even. 

MR. DEPUTY CHAIRMAN: Order, order. 

SHRI AKBAR ALI KHAN: Mr. Patel will 
meet the expenses. What about Jamia? 

DR. K. L. SHRIMALI: With regard to 
Jamia, we are all anxious that Jamia should 
become one of our important national 
institutions. It has a past history of which we 
are all proud. The University Grants Com-
mission has so far not agreed to give it a 
statutory status. The University Grants 
Commission sent a Committee. Then, again we 
sent a reference to 'them. But unfortunately 
they have not yet agreed. We are now trying to 
see what we can do to give it all the facilities, 
so that it might continue to grow and develop. 

'I do not like to detain the House any 
longer. I think we had a very useful and 
instructive debate. I have not been able to 
cover all the points. Mr. Govinda Reddy, for 
example, made a very interesting point with 
regard to the setting up of a committee or 
commission. Now, Sir, at present our anxiety 
is this. We are in the process of implementing 
many of the recommendations of the 
Committees and Commissions. We have not 
yet fully implemented tne recommendations 
of the University Education Commission, 
which was set up immediately after 
independence. Therefore, I am rather averse 
to appointing any new commission. Frequent 
changes in our educational system also tend 
to lower the standards and bring about some 
kind of disruption. Instead of setting up new 
committees and commissions, we should 
stabilise our educational system. It should 
certainly be dynamic. It should continue to 
cater to the growing needs of the society. But 
at the same time we should ensure that 
frequent changes do not take place. 
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[Dr. K. L. Shrimali.] 
I do not feel pessimistic about our 

universities. It is true that they are having 
difficult times at the present moment. But let 
us not forget that today the universities are 
supplying a large number of scientists, 
engineers, administrators, businessmen and 
leadership in all walks of life. When you run 
down the universities, you forget this positive 
aspect of it. It is true that the universities are 
passing through a critical time—a difficult 
time. But when we criticise them, let us not 
forget that the universities are also playing a 
positive role in the social reconstruction. Now, 
many of our engineers today are finest men 
who come out of the universities. Many of the 
products of our universities are sharing the 
burden of the administration of this great 
country with great ability and integrity. I know 
that there are weaknesses. But to run down our 
educational system day in and day out does not 
do any good. There is a tendency in our 
country to criticise the educational system 
even on the convocation days. These are the 
days when we should be able to inspire our 
students. We should be able to place more 
positive things before them. Instead of that we 
condemn the educational system. Now, what 
respect can the students have, the younger 
generation have for those people who run 
down the universities in that manner? 
Therefore, I think the time has come when we 
should also look at the positive aspect, all the 
contributions which the universities are 
making. I have no doubt in my mind that if we 
look at things in the proper perspective, we 
will find that our universities are doing very 
well. There are weaknesses. There are faults. 
We are all aware of them. The University 
Grants Commission is making continuous 
efforts to improve them. Educational 
reconstruction takes generations. The results 
are not tangible within one, two or three years. 
It will take several years. If we improve the 
salaries of teachers today, as the University 
Grants Commission is doing, better people    
will 

come into the universities. Now, they cannot 
produce results today. The effects will be 
visible within the course of years, -within the 
course of generations. Therefore, let us not be 
impatient. Let us not be too critical and 
pessimistic about our university education. 
Let us have faith and hope in our great 
institutions. I have no doubt that with the 
assistance which the University Grants 
Commission is giving, with the leadership 
which the University Grants Commission is 
providing, the universities will be able to play 
their due role in the great task of national 
reconstruction. Thank you. 

MR. DEPUTY CHAIRMAN: There are two 
amendments. 

DK. K. L. SHRIMALI: In view of what I 
have said, I shall appreciate if Mr. Chettiar 
does not press his amendment. Dr. Bose is not 
here, but I would request him also not to press 
his amendment. 

SHRI MOHAN LAL SAKSENA: I would 
like to put one question. Regarding the cost of 
administration of the University Grants 
Commission, it was only Rs. 3,51,000 in 
1957, but for the current year, it is Rs. 
6,84,000. Does the Minister think that the 
University Grants Commission is going to 
cost us double the sum? They have said 
nothing about it in the Report. 

DR. K. L. SHRIMALI: It is quite possible 
that in the initial stages naturally the 
Commission did not have a big staff. The staff 
has increased in the course of three or four 
years and, therefore, it- is to be expected. I do 
not have figures with me just now. But it is 
natural that the expenditure should increase. 

SHRI MOHAN LAL SAKSENA: I should 
like to have a statement . . . 

MR. DEPUTY CHAIRMAN: Order, order. 
You should have raised it much earlier. I am 
putting Dr. Bose's amendment.   He is not 
here. 
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The question is: 

1. "That at the end of the Motion, the 
following be added, namely:— 

'and having considered the same, this 
House is of opinion that necessary steps 
be taken to give effect to the 
recommendations contained therein'." 

The motion was negatived. 

SHRI T. S. AVINASHILINGAM 
CHETTIAR: Sir, I beg leave to withdraw my 
amendment. 

* Amendment No. 2 was, by leave. 
withdrawn 

MR. DEPUTY CHAIRMAN: The 
discussion is over. The House stands 
adjourned till 11 A.M. tomorrow. 

The House then adjourned at 
eighteen minutes past five of the 
clock till eleven of the clock on 
Tuesday, the 19tL April 1960. 

*For text of amendment, see col. 876 of 
debate dated 14th April, 1960. 
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